539

[Shri Arjun Arora.}

station at Kanpur was built at a huge cost
on the Cantonment side, some 35 years
ago. The British had to be careful to
provide amenities for the Tommy. But
now some 12 lakhs of people live on the
city side of the Kanpur Railway station
and there is not even a tinshed on that
side. Some 8 years back the then Chair-
man of the Railway Board accompanied by
a huge staff visited Kanpur and promised

to build a suitable building on the city
side of the Kanpur Railway station. But
that promise has not been kept. Maybe
the file is missing or something. It is time
that something was done about it.

Then, Sir, the congestion at Delhi
Station is alarming. Almost all trains

coming to Delhi are delayed. They are
not delayed in transit all through, They are
deliberately delayed once they arrive with-
in twelve or fifteen miles of the Capital. It
will be interesting to find out the statistics
of trains which arrive at Ghaziabad in time
or Nizamuddin in time and then get delay-
ed, over the remainining distance of twelve
or fifteen miles.

Mr. CHAIRMAN : Mr. Arora, I am
sorry to interrupt you, If you have some-
thing more important to say you may con-
tinue later.

Surt ARJUN ARORA - 1 have not come
to the important points yet, Sir,

MRr. CHAIRMAN : Then you can con-
tinue later. We now begin the discussion
allowed for in Rule 176.

DISCUSSION ON THE OFFICIAL
LLANGUAGE POLICY OF THE
GOVERNMENT*

Surt BHUPESH GUPTA : | find
the Home Minister is not here.

that

* Under Rule 176 of the Rules of Pro-
cedure and Conduct of Business in the
Rajya Sabha.
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THe MINISTER or STATE N THB
MINISTRY or HOME AFFAIRS (Surs
JarsukurAL Hatar) ¢ 1 am here.

SHri BHUPESH GUPTA : Yes, 1 know
the Minister of State is here but I would
like both the Prime Minister and the
Home Minister to be here. We have some
criticisms to make against their conduct
in this regard. T think it is but proper
that in such a matter the Prime Minister
and the Home Minister are present in the
House. But it is most unfortunate that
they are not here. I do not want to say
anything more. It is for you to consider
the matter,

Mr. CHAIRMAN : Mr. Hathi is re-
presenting the Government and 1 hepe
they would also join soon,

Suri A, B. VAJPAYEE : Who is going
to reply to the debate ? 1s it the Minister
of State or the Home Minister ? What is
the position ? A discussion on such an

important jssue should not be takep
lightly.
MRr. CHAIRMAN : Government will

reply.

SHrRI A, B. VAJPAYEE : The reply will
have to be given immediately after the
debate,

SHR1 JAISUKHLAL HATHI : The Home
Minister will reply. He is coming in a
couple of minutes.

SHrR1 BHUPESH GUPTA : Without see-
ing the script of the proceedings or hearing
the speeches how will he

SHrRI JAISUKHLAL HATHI: He will
be here within five minutes.
Mr. CHAIRMAN : Mr. Ramaswamy.

Before you begin I would like to say that
three Members have given notice of the
discussion, Mr. K. S. Ramaswamy, Mr.
Bhupesh Gupta and Mr. A. B. Vajpayee,
and I allow them fifteen minutes each.
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Suet BHUPESH GUPTA:

minutes.

Twenty
e

Mr. CHAIRMAN : T am sorry I can-
not extend the time. To the other Mem-
bers | would allow ten minutes each,
because the list that I have with me is a
very long list. I am sorry. Even with
ten minutes T would not be able to accom-
modate everybody. .,

v ¢

Suri C. D. PANDE (Uttar Pradesh) :
Is it not possible to extend the time by
two more hours, tomaorttaw wotaing 2

Mr. CHAIRMAN : I am afraid it is not
possible. A limit is fixed in the rule and
it is two and a half hours. T hope I will
be able to extend the time a little, Let
us now begin and see how the discussion
proceeds.
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Mgr. CHAIRMAN : I am not guided by
what others do. I am not at all guided
by what anybody else does. Mr. Rama-
swamy might begin,

#[ ] Hindi transliteration.
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Surr K, S. RAMASWAMY (Madras) :
Mr, Chairman, Sir, 1 beg to raise a dis-
cussion on the situation arising out of the
implementation of the official language
policy by Government, with particular
reference to the recent disturbances in the
South,

_tt —e 3 o

L v

Sir, on the 26th January 1950 all of us
rejoiced over the inauguration of our great
Republic and took a solemn pledge to
preserve the freedom and integrity of the
country. Fifteen years after, on the very
same day, and up to the 13th February
Tamilnad witnessed a mass upsurge, which
was comparable only to the freedom
struggle of 1942,

i

I want to make it clear at the outset
that the movement was not anti-Hindi; it
was against the language policy pursved
by the Central Government. I coademn
violence, | condemn the gruesome murders
that were committed in my district and
the other violence that took place in other
districts. I also condemn the arson and
destruction that took place there. I fur-
ther condemn in no small measure the act
of self-immolation. But you should under-
stand the depth of feelings of the people
there. Giving up one’s own life for a
cause is the greatest sacrifice one can
imagine of. It needs some hear-searching
on the part of all of us to find out why it
happened, who is responsible for this and
what is the remedy to prevent such a holo-
caust in the future, which will mar the fair
name of our country in the eyes of the
world,

Sir, we accepted Hindi—I confine my-
self to Madras—as the lingua franca
of India during the freedom struggle out
of sheer patriotism, when the Father of the
Nation created a suitable atmosphere for it.
We fought shoulder to shoulder with other
Indians against the mighty British Imperia-
lism. Since then many voluntary organi-
sations were functioning in Tamilnad to
propagate Hindi, of which, you all know,
the Dakshina Bharat Hindi Prachar Sabha
was the foremost,

At Government level, in 1937, Rajaji
tried to introduce Hindi in schools as a
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compulsory  subject. Mr.  Ramasamy
Naicker opposed it tooth and nail and used
4t ‘for his own political ends. Then the
DM X. took over and conducted so many
apitAtions in which students seldom partici-
pated. The President of the Congress when
he was the Chief Minister, and Shri C.
Subramaniam who was then the Education
Minister, convened an all parties conference
of th¢ Madras Assembly, which included
iny hon. friend, the D.M.K. leader Shri
Annadurai, and they arrived at the three-
Janguage formula, and Hindi continued to
be thught as an optional subject. Later
on, Some sort of incentive was given to it
By taking Hindi marks into consideration
for moderation purposes. In recent years
the students were really studying Hindi
with more enthusiasm than before,

1 say all this, Sir, to make you realise
how the Madras Government was endea-

vouring, against heavy odds, to propagate |

Hindi. When the Parliamentary Committee
on the official language policy was set up,
the Madras Government gave a practical
and reasonable proposition in their third
memorandum to the Committee and they
said that it would be necessary to use both
English and Hindi as the official languages
of the Union for a prolonged period and
that we have necessarily to be bilingual
throughout the transitory period. Then,
when the Official Language Act of 1963
was passed, Pandit Jawaharlal Nehru gave
the famous assurance that English will con-
tinue as an associate official language as
long as the non-Hindi-speaking people
wanted it.

Now, Sir, what happened on the eve of
the Republic Day 1965 ? Postal bags con-
taining letters were received in our State
with HMindi addresses. Money Order forms,
Radio Licence forms and even Telegram
fornis were sent in Hindi. Railway
Warrahts were issued to police in Hindi.

Tie MINISTER or STATE IN  THE
MINISTRY oF RAILWAYS (SHRI RaM
‘BUBHAG ‘SmiGH) : Totally incorrect,

(Interruptions)
SHrt K. S. RAMASWAMY : The rail-
way wagons came with Hindi seal cards
and Hindi invoices only.
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SHrRt RAM SUBHAG SINGH: 1t is
totally incorrect. Those who did it were
only spreading rumours to create trouble.

Sutr T. S. PATTABIRAMAN (Madtas)
On a point of order, Sir, Mr. Ramafwammy
is a responsible Member of this House, and
when he makes 4 statement he is prepired
to prove it to the hidt. So 1 would appeal
to the hon. Minister to just persuhlle him
to get the proof; otherwise, till thes, at
least not to interrupt him, because I also
feel that there is ample evidence in sup-
port of his statement.

SHrRt RAM SUBHAG SINGH: Such
rumours have taken the lives of so many
people.

MRr. CHAIRMAN : Government will
have the opportunity to make their state-
ment. In the meantime let the hon, Mem-
ber please carry on without interruptions.

Surt K. S, RAMASWAMY : I am told
that tender forms of the CP.W.D. were
sent only in Hindi. The Madura Chamber of
Commerce received a communication from
a Depariment of the Finance Ministry in
Hindi. Of course all of you know about
the Food Ministry circular. 1 learn that
the Home Ministry had issued circulars to
the effect that as far as possible communi-
cations to local officers of the Central
Government departments situated in ‘Hindi-
speaking areas should be sent in Hindi.
Central Government officers in Hindi-
speaking areas were asked to put notes in
Hindi. What will happen to those non-
Hindi officers in the P. and T. Customs
and the Accountant-General offices, etc. ?

There was also an instruction thdt Hindi
should be used in committee meetings. It
may be said that it is all a synibelic
gesture. I agree. If it is a symbolic
gesture, why did you not act likewise with
regard to other mational languages ? When
a money order form was sent in Hindi,
what prevented anybody from providing a
Tamil, Telugu, or Malayalam version in
it?

The Prime Minister made a broadcist
on the 12th at 9.30 p.M. in English first
and then in Hindi. It was given in Tamil
only on the 13th at 7.15 A.M, in the news
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bulletin after twelve hours. Was not ‘he
brbadcast meant to reach millions and
thilions of people and to put down the

fire that was raging? Added to this the
language papers published the report
attributed to the Deputy Minister of Edu-
cation that Hindi would become the
mediom of examination in the Union
Public Service Commission from September S
1965. At about that time the Speaker of |
the Bihar Assembly refused to take note of
replies given in English by Ministers. ‘
Much publicity was given to the Prime

Minister’s speech that progress of Hindi |
should be hastened. All this incited the \
people, the common man as well as the

intelligéntia. They were all surprised. It
was asked whether this was the way the

Government was keeping the promise of

Panditji soon after his derhise, Grave

doubts Had arisen in the minds of lawyers,

doctdrs, officers and others.

ir, you may see how the manner of the
implementation of the language policy so
hastily led to the agitation. I wonder
whether even the Chief Minister of Madras
was not bewildered over this unexpected
and amazing manner of issuing circulars.
What could the poor Chief Minister do?
He could not assure anything more than
quote Panditji’s assurance. But that did
not satisfy the agitators. They wanted
some fresh undertaking from the Centre. \
Nothing came out and everything was 1n
flames. The miovement was gefting mothen-
tiln. Y &m sure no student or decent per-
son appréved of vielence and arson.
When the situation was out of control, the
Chief Beinisfer had to take strong action to
péstore law arid order. The House would
#dtitire the eourageous action takén by him
to réstore law and order, evén facing fetters
‘bf tﬁﬂ&ts o his Tife, -7 ~L. bl

vy e alit ey

er it was a mass movement started and
carried on by the students, supported by
the public, instigated by certain political
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| Patel and Subhas Chandra Bose.

pdrties 'dnd exploited by wunscrupulous ele-
itents.. Madras students always stood in
the ‘forefront during the struggle for free- |
dom. They had their idel in Nehru.
They #ad immense faith in him and
his party. They stand for the unmity and
integrity of India. They 'are not’ worried
“abdur-d’ few jobs. They want natienal
statn§ to their own language. They demand
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equal status to be given to it. They have
got every right to claim to be first elass
citizens 1n the country as others have and

po less. They want to take their rightful
place just like any other citizen in the
administration and governance of the

country, They cannot tolerate any ef the
¢pportunities being denied to them to serve
ther country, the country of the Mahatma,
Pandit Jawaharlal Nehru, Vallabhbliai
Nebody
can ignore this spirit of the youth, the
flower of the nauon, the future rulers of
our great Bharat. 1 can only quote Pan-
diti’s own waords 0. this connection,

“For official purposes how can “péo-
ple go about from place to place and be
links between different areas ? Thus far
English has been such a link language,
and presumably it will continue to be
that link language for some consider-
able time. I do not know., I am not
prep.ared to put a limit to that”

i i - L

A’hd further ‘on he says :

“But the main difficulty as was posited
out is, if Hindi is made such a language,
it will mean a grave handicap to the hon-
Hindi-speaking people. That is a valid
point and I think that any change which
should be made should keep in view
that it creates no handicaps for ldrge
sectionts of our people in the interests of
the services and in other ways.”

L )1 Ay A o« LIG

‘Let us not brush it astde as a smgle party
démonstration. It is something more than
that. Shri Seth Govind Das, the greatest
spokesman of Hindi, is reported to have
said that the incidents which took place in
"Madras were not because of the lamguage
T8due ‘but bBecduse of some other political
'¢onsiderations. Sir, I would request the
Hon. the Home Minister not to entertain
suéh a view. No doubt it is an exciting
matter but there is no use getting excited.
I would request you all to think over the
issue most dispassionately and in a calm
atmosphere and arrive at a sound solutien
which will allay the fears and apprehensiors
of the people in the South 3 i
Perhaps it may look odd that a young
Member like hie should appéa]l to this
House of Elders like this, But 1 have
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reason to do, Sir, because my hon. friend,
Shri Vajpayee, and his party and also some
in my own party, have misunderstood the
whole thing. I want to reiterate that the
Madras movement is not against Hindi. It
is not to impose English on Hindi States.
We are not against Hindi being the link
language. If at all we can do anything to
Hindi, it will be to develop it and not
damage it. I hope my hon. friend will
agree with me. Does he think that we
will ever think of doing harm to Hindi?
Our great statesman Panditji gave the coun-
try the assurance, When people thought,
rightly or wrongly, that it was not adhered
to and they started the agitation, it was
Shrimati Indira Gandhi who dashed to the
South and assessed the situation. And her
assessment was remarkable. She has said
that some rethinking is necessary in this
issue. If language is going to destroy the
unity of the country instead of creating
integrity we have to think over it again.
What does it mean ? She did not just re-
peat her father’s assurance, She feels that
something else, and something more is
necessary,

Sir, we want the npation to grow, We
want the assurance of the late Prime
Minister to be put into the Statute by the
presen! Prime Minister. Let the status
quo prior to Republic Day 1965, continue
to remain for several years to come.

Everybody knows that Hindi is not deve- .

loped to such an extent now as to replace
English in the art of administration. The
glossary is not complete and the words that
are coined do not convey the same mean-
ing. Let us go slowly and steadily. After
all, who is going to develop this language ?
It is we, non-Hindi-speaking people who
will do it. You will develop it within the
four corners of your States. But we will
take it to the nooks and corners of the
country, enrich it with our own words and
ideas.

Mgr. CHAIRMAN : T may point out at
this stage that you have to finish in another
two minutes,

Samt K. S, RAMASWAMY : I may
please be given five more minutes.

Mr. CHAIRMAN : I am afraid T wiil
not be able to add to the time,
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Suri K. S. RAMASWAMY : Here I
would like to quote a few words of our
present Prime Minister. Referring to Sethji
he asks : L

“Does he not support the idea of pro-
gressive use of Hindi, I would like to ask
him, or does he want that Hindi should
be straightaway introduced in all the
States ? 1 think I would not be unreason-
able if I put that question to him,
whether it would be a practicable pro-
position to introduce Hindi for all offi-
cial purposes immediately or at once. .

He will have to realise what the con-
sequences would be of this kind of a
step. We cannot in this matter succeed
by merely force of authority, The wisest
and the best solution in the circumstances
is to help gradually in the development
of Hindi and its use with the ultimate
objective that the country will gladly
learn it and our countrymen will be in
a position to accept it as the official
language of the Union. Conditions and
circumstances change in a field of acti-
vity where men and their minds aand
thoughts matter. We cannot just stick
to an end and not make any change in
the light of the situation as it prevails.
I hope this will be considered carefully
by every section of the House.”

A

Sir, the hon. the Home Minister is
taking energetic steps to improve the effi-
ciency of the administration and to root
out corruption, The big machinery of
administration is already suffering froem
want of efficiency. The Home Minister
himself had said that delay in mowvement
of files breeds corruption. If translation
in Hindi and English has to be done on
every file and correspondence then you can
imagine to what extent efficiency will go
down and corruption will increase.

Sir, therefore, let us not hasten things.
There are bigger things to do., We are
facing grave economic issugs, political
issues, international issues, the Chinese
threat and so on. T submit, let the status
quo before January 1965 continue for
some more years with Panditji's agsurance
enshrined in the statute. Even here there
is room for caution. Suppose the Official

=4
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Language Act is amended fo tHi§ effect,

even then the fear is rightly entertained

whether there is any guarantee that this!
amendment is not also replaced by another |
provision by a simple majority. That is

why there is a clamour for Constitutional

amendment. Let us have the courage to !
do whatever is necessary to safeguard the
guarantee. The assurance of Panditji does
not mean a three-fourths majority or a
nine-tenths of the non-Hindi-speaking
States. Suppose all the southern States
join together with the Hindi-speaking States
to replace English and one non-Hindi-
speaking State in the North opposes 1,
then the latter will carry the day.

- M ¥

(Time bell rings)

PR LA ,otor

) |
A few minutes more. ]
|
|
I
|
|
|

Mr. CHAIRMAN : No. 1 am sorry.

Surt K. S. RAMASWAMY : As the
inftiator of the debate I may be permitted
to conclude my

Mr. CHAIRMAN : I am sorry. I have
already announced the time and I will not
be able to give you any more time.

ry, P [N 3

|
l
[
Sumt BHUPESH GUPTA (West Ben-
gal) : Mr. Chairman, Sir, let me start by |
expressing our profound sympathies. Eorl
the bereaved families of those who lost
their lives in the tragic struggle in Madras,
Andhra and other places. They are after |
all the victims of the Government policies, k
misconceived policies but now that we are

discussing, on the eve of the Chief Minis-

ters’ Conference, we should try to con-

centrate our attention, I believe, on some |
suggestions to which T shall come towards

the end of my speech. Mr. Chairman, it

will be admitted on all hands that the lan-

guage problem in India is far from sound. ]
When we discussed in 1963, the Official
Languages Bill, many of us thought that
by and large the problem had been solved
but today living has taught us that it has
not been solved and the reasons for this

TAMQ /LS
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we have to go into in a critical way in the
course of the discussion in this House, The
first thing for us to do is to recognise the
reality. The reality of life is much more
compelling and instructive than even the
Constitution of the country, not to speak
of the assurances of the Government or of
the Ministers. Mr. Chairman, the question
that arises today immediately in our minds
1s, were these tragic happenings in Madras
inevitable ? My answer is an emphatic
‘No’, and here I should like to start with
what the President of the Republic said in
inaugurating or opening the Vithalbhai
Hostel for the Members of Parliament :

“We have to ask ourselves whether

we did everything in our power to avert

such unhealthy developments. Political

wisdom consists in anticipating events

and forestalling them and abiding by the
them wherever possible.”

May 1 ask whether his Government did
anticipate the events. 1 say that they
did not antictpate the events and by their
acts of commission and omission here in
Delhi and in Madras, more especially in
Delhi, they were provoking these events
and that is one aspect of the tragic
happenings. I think the wisdom of the
Government was at a heavy discount; in
fact, it disappeared and even today we do
not see any signs of wisdom as far as the
language - question is concerned and I do
not know, whether there exists a Prime
Minister in this country or any effective or
collective position of Government. Never
have we in this Parliament faced a situa-
tion when the Government has proved on
so vital and living a question so bankrupt
as it is today. Therefore, greater respon-
sibility devolves on us as Members
of Parliament to bring our wisdom to
bear on the subject, make up the terrible
deficiency on the side of the Government
and get them into the light of day and
right kind of action. T shall try to address
myself to that aspect of the matter,

{

As far as the situation is concerned, all
1 can say for the Government is—because
1 want to concentrate on the Central
Government—that the Madras Government
assumed a posture of aggressiveness and
hostility towards the agitators. They did
not even meet the students when they went
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on a deputation to the Chief Minister.
They thought that this problem of great
dimensions involving deep emotions can
be solved by the Defence of India Rules,
by Black Maria and by police and military
firing, by sending people in their hundreds
to prison. That was no solution of the
problem. A political solution and approach
was altogether missing at least in the
initial days of the developments. That is
another side of the tragedy. Yet, it is
known that if Mr, Bhaktavatsalam had,
after the Anti-Hindi Conference at Tiruchi
on the 17th January, talked to the students
and tried to remove their apprehensions,
the situation would not have taken this
turn. Even when the events had taken
place and there was an explosion, he
relied on the police and the correspondent
of “The Statesman” in his despatch stated,
“The police thought that hostility to Hindi
is the same as law and order”, T need not
go into that because, as I said, T want to
come to the Central Government. Here is
the Central Government which, in a situa-
tion of this sort, should have intervened
and helped the Madras Government and
should have given political leadership, wise
leadership; but that Government failed
completely.

Now, let me deal with the story of that
Government, First of all, T should like to
say, did we not know that the switchover,
so-called, would take place on the 26th
January, 1965. I would invite your atten-
tion to a circular of the Home Ministry
issued in October, 1964 which says:

“Section 3 of the Official Languages
Act, 1963, says that the use of English
may continue for all purposes for which
it was used immediately before that date.
Though there is no time limit imposed
on the use of English, it is desirable that
efforts should be made for facilitating
the use of Hindi for official purposes of
the Union.”

There was no reference to the Official
Languages Act which had been passed and
which, to some extent, represented or
embodied the sentiments, if not assurances,
expressed by the Prime Minister when we
discussed the matter in this House and the
other House. Then, a few weeks before
January 26, 1965; the Hindi Directorate of

[RAJYA SABHA]
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the Home Ministry was feverishly prodd-
ing the various Ministries to issue circulars
and instructions in order to push Hindi
and we are told by the Home Minister
that some of the circulars had been with-
drawn by the Ministry itself and that he
did not know them. In this connection,
Mr. Chairman, I should like to invite your
attention to a book called, “Compilation
of the Orders relating to Hindi” and at
page 6, you will find that the Home Minis-
try issued some order on the 19th February,
1960, providing for entry of the fact of a
person having passed a recoguised exami-
aation in Hindi being eatered in the Ser-
vice Book.

Tee MINISTER or STATE IN THE
MINISTRY or HOME AFFAIRS (SHRI
JAISUKHLAL HATHI) : What year is that ?

Sur1 BHUPESH GUPTA : It is 1960.
You started then. I am coming right from
the beginning, I am taking you to the
original scene.

It is said that along with other cntries
relating to their educational qualifications,
etc., an entry about a Central Government
employee having passed a recognised exami-
nation in Hindi should be made in his
Service Book. Another order provided for
the payment of special emoluments for those
who passed a test in Hindi and those who
did not pass or who did not attend the
classes were called upon to explain their
absence. Such are the things. I can cite
many more examples. The Hindi Directo-
rate, in this matter, was being advised by
the Hindi Salahkar Samiti, the Hindi Advi-
sory Committee which was prodding the
Government and its various Ministries to go
ahead with the issuance of circulars and so
on. Then, let us see what happened on
the 26th of January and thereafter.

What happened on the 26th of January ?
The Home Minister, before that, went to
Kerala indulging in a lot of anti-Communist
talk about Left Communists and what not
but forgot that a burning question was
hanging there. He never answered this. On
the other hand, when he was returning from
Kerala, he said in Madras, “There is no
question of going back on Hindi”. He did
not explain the other things which was in
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the spirit of the Act and was in the assur-
ance of the Prime Minister. This is what
he said. In a Zonal Council in Bengal he
spoke in the same strain. He should have
been in Madras instead of coming to the
Zonal Conference in Calcutta and wasting
his time there.

Mr. Chairman, on the 26th January, the
hon. Home Minister spoke in the All India
Radio. He delivered his address in Hindi
and I have got a copy of it supplied by the
Press Information Bureau. Here he began
his speech like this :

“We are celebrating today the fifteenth
anniversary of our Democratic Republic.
I extend my greetings on this sacred day
to my brothers and sisters all over the
country. From this day, Hindi takes its
place as the official language. It is a
great day of rejoicing.”

x

May I ask whether we were celebrating the
switch-over day or the Republic Day ? If
we were celebrating the Union Republic Day
then suddenly why did it become necessary
for him to talk about Hindi in the very
beginning of the sentence and paragraph ?
He should have said, “We are celebrating
the Republic Day” and should have dealt
with the subject matters that are common
to all, whatever views we may have on the
Hindi question or any question. Then,
in another part of the same broadcast, he
said, in Hindi :
“Hindi would be accelerated”.

Then he said :

“Language is an event of greaf signi-
ficance in our country”.

May 1 ask as to why, even when he saw
that the situation in Madras was so bad, he
did not take the opportunity of explaining
the assurances of Prime Minister Nehru to
his audience and allay the fear and mis-
givings ?

(Interruption)

Please do not disturb.
time.

Why did he not do so ?

Therefore, Mr. Chairman, I think the
Home Minister’s broadcast was misconceived
and he was carried away by certain passions
or pressures and it is for him to say what
they were. Now, may I ask, will he him-

e

I hav.. no' the

"
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self admit practically his broadcast was
misconceived 7 Instead of Republic Day
| he turned it into a Hindi Switch-over Day.
We do not have any day provided in our
Constitution or in our political practice
which is called the Hindi Switch-over Day.

} The coming to the speech of Shri Lal
Bahadur Shastri, he spoke on the I1th of
February, fifteen days after the events had
taken place, on the All India Radio. There
again the assurances of Nehru were not

' given and 1 am told that Mr. Subramaniam

| wanted those assurances to be given. In

. fact, he waited in Delhi to see that the

\ preudicast was property made ‘out unforwu-
nately under pressure of some people he
did not do so and that is why he resigned.
Now, why did he not speak earlier? }
have found the answer after some research
and investigation. He had wanted to speak
earlier; in fact, the All India Radio was
notified that he would broadcast on this
lapguage question but he did not do so
because some people prevented him. The
All India Radio had been notified earlier
that the Prime Minister would be speaking
but was suddenly told that the broadcast
was cancelled. Let us know the facts.
Therefore these are not so simple as all
that. As far as Mr. Bhakt Darshan was
concerned, he said that Hindi shall be the

! medium for Public Service examinations

1 and so on. Now, who authorised him to

say that? Well, it is the Government.

The only person who has given a good

account of herself, if T may say so, is a

Member of this House, and a relatively new-

comer in the Ministry; that is, Shrimati

Indira Gandhi. I shall not be uncharitable

in this matter but our Prime Minister and

! the Home Minister, I do say, have miserably

\ failed. Let us make a critical approach to
the whole issue. Political failure on their

I ps* is writ large and today there is no
escape from it; unless they critically review

1 their own past and their own doings they

\

will not be in a position to formulate a
policy. Mr, Chairman, we are now told
that they are going back even upon the
assurance they had given earlier that the
Official Language Act will be modified or
amended.

The whole thing has become now a fac-
tional game. Today's Statesman carries a
news item that factional considerations have

I come in. If they pass this amendment some
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will take advantage of it, they say and if
they do not pass, some others will take
advantage and it is on the cards that some
oi them aspiring to high offices are suddenly
becoming champions of Hindi and trying to
jockey themselves into positions, Let us not
gamble with the fate of the country, with
the destiny of the nation. Here in Parlia-
ment the question must be decided in the
true and democratic interests of the country.
Mr. Chairman, I can give many examples
to show how the Ministers on their part
have miserably failed in this matter.

Now, what are my suggestions ? First
of all, to us the problem is not whether
Hindi should become the link language; we
are committed to it but the question is how
it should become the Union official language.
That is the point. Therefore our suggestion
is, English should continue as an associate
language along with Hindi until the State
legislatures can have Hindi as the sole
language or official language of the Indian
Union. Mr. Chairman, in this connection I
cannot but point out the fact that in
Chapter XVII of the Constitution, whereas
article 343 gives a mandatory provision for
Hindi being the official language, article 345
makes it a matter of option for the States
to make their regional languages official
State language. The regional languages are
downgraded in their status in the sphere of
the State. We would like to see that the
regional languages in the States’ sphere get
the same status as the official language in
the Union.

The second point is this. The regional
languages should, within a specified time,
replace English as the medium of adminis-
tration, at the level of law courts, educa-
tion, at all levels including Universities. The
rights of linguistic minorities should be safe-
guarded as provided in the Constitution. I
am very sorry to state here that in Uttar
Pradesh they are not even prepared to
recognise Urdu as a regional language; nor
do they do it in Bihar whereas it is so
recognised in Hyderabad. All glory to
Hyderabad, but Uttar Pradesh is not doing
so. The Union Government should give
grants  and financial assistance for the
development of regional languages and in
Parliament and State legislatures every
member should have the right to use his
own mother-tongue and simultaneous transla-
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| tion should be provided. The competitive

examinations for the All-India Services
should be conducted in English as well as the
! languages listed in the Eighth Schedule of
the Constitution. Quotas should be fixed for
different States in the Central Services. These
are some of the suggestions.

What is important today is to conceive in
the right way how the switch-over should
be made. There cannot be a forced march
on the question of national language; other-
wise the nation will revolt. We have to
seek unity in the midst of diversity. We
must build up all the languages and culture
into a common mainstream in a manner
which finds voluntary acceptance, willing
acceptance, among the people. The regional
languages have got to be upgraded. Let
the people in the country feel that what
is taking place is not a switch-over from
English to Hindi which may not be a
regional language for many people in many
States but what is taking place is a switch-
over from English to the regional languages
or the mother-tongue of the people and in
that context we should develop the Union
official language as the link language. I
think this is very very important. The
Government approaches the matter in an
isolated way; that is absohutely wrong. You
cannot solve the question of the language of
the Indian Union apart from the solution of
the problem at the State level, without taking
into account the requirements of the States,
without switching over in the States from
English to the regional languages. Tamil
Nad has neglected it; some other States are
neglecting it. Therefore I say this is how
it should be viewed.

Finally T would say this. We are now

worried about the lobbying going on. We
are told that we shall now get only a
Resolution on the language question. The

Resolution has no meaning whatsoever. We
pass many Resolutions which are defied and
disregarded by the Government. We cannot
enforce it; we cannot go to a court of law
or do any such thing. We passed a Resolu-
tion on the Assam language riots and that
had not been implemented. We cannot do
anything. What we need today clearly and
categorically is a statutory guarantee. We
not only want to incorporate the assurances
of Nehru but we want further steps to be
taken. Assurances have got to be incorpo-
rafed in a statute but other steps alse will
have to be taken. If for example the
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statutory provisions by way of enactments
of the existing law are found wanting, then
the question will arise, what about the
Constitution. After all, there may be some
people who may say that your amending the
statute will be ultra vires the Constitution.
1 would not like to have the Constitution
amended if T can realise my objectives winch
1 have set before you by an amendment of
the Act of Parliament. There I think we
can get a broad measure of agreement.
These are my suggestions and I hope the
issue will be viewed in the true national
interest and I think that Parliament will be
vigilant about the factional game within
the Congress Party. And I repeat that the
Home Minister and the Prime Minister have
miserably failed in this matter, and they are
answerable to Parliament and the country
for all the misfortunes that have overtaken
us.

Sarr M. GOVINDA REDDY (Mysore) :
Mr. Chairman, Sir, it should not have been
left for the most regrettable and unfortunate
events that have happened in some parls
of the country to make us give a greater
consideration to this language question. In
enforcing article 343 the Government are
perfectly «in the right.

But the enforcement of article 343 has
given rise to a situation which results in an
anomaly, which the Government could have
foreseen, which the leaders could have
foreseen and which we also in Parliament
could have foreseen. The real difficulty is
this which I request you and very earnestly
plead to my Hindi friends to realise. It is
my purpose to explain what that anomalous
situation is. Before going to explain that
situation I would like to clear some wrong
impressions which have prevailed, particu-
larly in the minds of friends in the North.
Mr. Ramaswamy has said that Madras is
not anti-Hindi. It is very true. Just as the
Jan Sangh persons who, when they were
obliterating English on the signboards and
when they were caught by the policemen,
said : “Don’t touch me” in English, so also
in the case of those leaders who have led
this movement in Madras, if you go and
examine their homes, you may find that
their children are studying Hindi. This
House knows and 1 have repeated it here
that, in a family of five children, at least
three children in the South are studying
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Hindi and many of them have passed the
highest examinations. I have given examples
before now. So, the South has taken to
Hindi very earnestly. If they were against
Hindi as a link language or even as a
national language, the riots which had
happened recently would have happened
Iong ago and relentlessly this struggle would
have gone on, but facts show that nobody
is against Hindi. Please let them under-
stand this. I also want another thing to be
made clear. The South is not very fond of
English. Our friends are very earnest and
very vigorous in repeating that the South
is slavish that they are very fond of English.
It is not so. Instead of anybody crying :
“Hatao Angrezi’, English is dying. Any-
body who goes to the South or anywhere
clse will see that the standard of English in
the Southern States is going down. Every-
where the standards are falling. English is
fading out. So, it will die a natural death.
The patient is dying. Allow him to die a
natural death. Why do you murder him ?
The objection of the South is to this crimi-
nal mentality of murdering English. We
do not want a campaign to be carried on
against any language. Now, English, they
<ay, is a foreign language. Now, in the
South they justifiably say : Is Hindi a Vedic
language ? Has Hindi no alien blood in it ?
And when a Persian couplet is sung our
Vajpayeeji jumps up with joy. Persian is
not a Vedic language. It is not our ances-
tors language. It was an invaders’ language,
no doubt, but there was good in it. We
learnt it sometime by historical accident,
but we appreciate the good in it. Today
we do not hate Persian. Today we do not
hate Urdu which is born of Persian. Today
we are propagating Hindi again born of
Urdu. But why should we hate English ?
I can understand if the South says: Pro-
pagate English, encourage English or give
to English permanent place. I can under-
stand their objection. But the South is not
saying that. The South is not lifting its
little finger to give English a permanent
place. All that the South says is : Do not
hate English and do not say Hindi should
come today, overnight. A language cannot
be learnt overnight. It takes years and years,
centuries. for a generation to learn a
language.

I will now come to the anomalous situa-
t.on because I have very little time. The
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situation is this. Now, the Constitution
visualises a period of 15 years within which
time Hindi should become the national
language. Now, within these fifteen years
there can be roughly three generations. The
first category is the new-born, those in the
elementary schools. The second consists of
those studying in the high schools and
colleges. The third consists of persons
like myself and yourself, Sir, we are in the
field of action. Now, the third category is
not anti-Hindi. The second is studying in
the colleges. Now, nobody can expect me
or Nandaji or Ram Subhag Singhji or you,
Sir, go to the South and learn Tamil. Tt is
beyond you. It is beyond and of us at
our age now to learn Hindi. Now, it is also
beyond the college going people to learn
Hindi. One can pick up with great difficulty
some working knowledge. I can understand
that, but you are not saying that. So, as
far as the first generation is concerned, the
newly-born, the elementary school children
are concerned, they will learn Hindi without
your shouting, without anybody shouting,
They are picking up Hindi. They are
learning Hindi and when that generation
comes up into the active field nobody need
say : Hindi shall be the official language.
They try to pick up Hindi now. The
difficulty is only with regard to these two
other categories. Now, I come to Delhi.
1 see the signboard which is in Hindi. There
is no English and I do not know Hindi.
T do not know what it is. Where am I to
go ? Now, Nandaji goes to Madras. Fortu-
nately he is a Minister. Somebody is there
to accompany him and to explain, but if a
common man who knows Hindi only goes to
the South what can he do? He does not
know Tamil and in Madras he will find all
signboards in Tamil. If we follow the
Madras example in Mysore it will all be in
Canarese., Now, I am more at home in
England, I am more at home in Australia,
in Canada and in America, but I am a
foreigner in my own country. Is this not a
ridiculous situation ? Now, what is wrong
if T say under the Hindi board you write
it in English also until that first generation
comes up ? What is wrong if in Madras
under the Tamil lines there are also English
lines on the signboard, so that people from
the North can follow ? Because they do
not know Tamil, they can follow English. :
What is wrong—I ask. It is not anti- |
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patriotic and people in the name of patriotism
should not do this,

SHrt M. P. SHUKLA (Uttar Pradesh) :
There are signboards in the North in
English. The Central Public Works Depart-
ment and the State Public Works Depart-
ment have put up signboards in Mirzapur,
Banaras, etc. in English, not in Hindi.

SHrR1 M. GOVINDA REDDY : I am not
against raising any signboards in Hindi any-
where. My point is only this. As long as
there are people who cannot learn Hindi by
any means, as long as that generation which
is learning Hindi comes up, allow them
facilities to know things. Do not make them
strangers or foreigners in their own
country.

Now, Sir, this mentality that there should
be no English in a Hindi signboard or no
Hindi in a Tamil signboard shows that each
has no consideration for the other. If Shri
Ram Subhag Singh has no consideration for
me, it is reasonable to expect why I should
have any consideration for him. That is
exactly what is behind the agitation in
Madras (Interruption). I have no time
please. They say that the Northern people
have no consideration for our difficulties.
We are learning Hindi. And if they have
no consideration for our difficulties, why
should we have any consideration for them ?
This argument might be stretched and will
be stretched. If this mentality that we are
seeing in Delhi and what some of our
friends are saying is persisted in, I will not
be an evil prophet. This argument will be
carried to its logical conclusion. Wisdom
should prevail. Let us not give room to
any such thing. Language which is meant
to unite the country should not divide the

! country. Now, it will divide the country if

this mentality is persisted in. Nobody is
opposed to Hindi. Please do not think so.
And nobody wants English. Please do not
think so. Only allow non-Hindi people to
learn Hindi until the Hindi generation comes
up. Please do not cry down English, That
is all that I want to say.

st Qo dto FradEt (I WIW)
garef s, ¥ gata & i 9 we-
wrar faedy § 1 wrser g afz F fray
afg wea | Aar AT Frr wfE
a7 fes & I # F® FEar ar w4
T FT SATET T AT |
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felt Y staera #T Haem A
feehiarer 3 & 7y frar 1 fedY
F AT gger Afgedy IFEAT & 3F—
TATH! IATARST(, WETAT ehi S AT
I & FaT feey Wy 9 9 1 fEey
AT AT F AT FT OF FREAFA
AT 14 gEAT TR FoAeGAS
a1 gaTay fFar a7 | gare Sfaea
FT ST IgT AG(GST FA1 ST AT &
fag urer @rer v srafy ¥ #r qq fwar
AT a1 AfFT = MarAreaTE qg,
Y steeTia HeomearHY ST s Eo o
FOTTI, A% Mg 9 98 Ia
oI Fi FqfT qIJEIFT 15 AT TS )
feedi o=l F1 wAdEa AW w1 w7
fear T, TegweT & SeTg fERr w
TSTATYT FZT AT | IT ARG Al
gt & fgedt &1 fadg &Y garr 4 )
gfagra & st a1q 47 IaF0 fay A
qr TSfu RN 08 28 S A fpar
ST A AT =gy o AT TgAta wiAr
TR ¥ Ffa ot femt 31 g Fargeandi
Frgd 9, a< aferor 7 el F favig 9
raTs @8y 9 A ) Afww 15 At
7 gaa Fur BFar 7 afs 15 A ¥
Stat fF gfauary gar 3 fqog frar ar
1T a1 f @fgema 7 fagr agr 4r,
fgrdt wgTy F1 A By, ar e
o1 oy of ofeafa dar gr g &, ag A 1)
afem aw @ wmve A feedt A8y =
TEGT AT | WEIA &K OGREIT A R
F1 sfqam 98 Grar. sifqardar gar
e | et 7 1 grar | wfa-
T "EY T AR agr g wi agrd uF
TATF a7 FL @ T |

g gfam & T qFeq 9 1 SHFT
Fgar ¢ fF F fegedy & faars 7dv &,
gfaw & @ s o3 @ £ 1 9 =rgan
g5 g Samad ¥ & F 0 fad
@ fgdr 7 <3 & ST fegy A
A 9% @ & ° #4192 WA A8 |
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f¥ gvard s R fAsad qe
faenforat v dear sarar &, faedr 7ew
A TN FI AT FH F 7 AZ A
@A T AT | W FTX AT A
#F @ F frdr o afgrd w93
fedt @rzw & faors § |« wwrw & S
T® AT & IO gF FIv safqq frar
g | AFIT &K TAIAT F TEEE AT
IIE T IATA I Fr AIF F A0 F
A FL AL AE 399 I KT ASAT 1
arg R FE A & AFdr 1 gfaat
AT g IR FFT F | APRA ST q A%
WT T F ST WIFAT A FF OFCAT
qEAT g |\ g a17 waw g fF 7 feedr
F fatg 7 w7 v, g ford 345
FIT AL AEY TS F 1 HIAF UF (A
faedi & =&Y =T, warT & faveqr faedy &
AT Fonhy  fRAR & FEDg qaE
A F 7 AT AT AT FT WY
S AT A AT g 1 A% faA
AT F1 I FF & 704 AIAS
i q gz FfE S A FIFT AT
gas 97 ¥ fFz3 faea fr § feear
& aR T F fgam aa w77 9% 3
v gl 7 a3 A fazs
Agr s | ag fPazgr iz § <A@ w3
qi 1 I Fa &0 A 0T N AT
fr fEay QW F1 FSFE AT ATH-
Zear & fad Sfeq fHar 1 o ugo Fo
F CF A4 WX €T A3IT G349
T 4, ag argl ¥ T AW F oA
Y *@T | ASTT A4 g Ay |
ST AR S qg AN AT,
frdfy it #, srewgear Jy A9
Fm & faq gfew fear i

§, Hy A4 Ly

ga g1 =gy faedr Py aredia
qIqT &V STE A | ATTT TF TF AT
qF qF SHE w0 fAEA A3 g,
AT @9 FET AT FFAT FIT
faedi &1 geaw q&T B, ATA X UF
wedia war & fafE % wid §, gl
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% ge dio arsedt]

gegpfe #r Iufa & At 7 A
AT {T FAT B0 9Ol 987 & 1 ey
afer @™ gy A wwes fF S
ST & FAwT WIGT AT AT T ALY
faermr &1 7 9 wWer 987 gwAT |
§ Y U E AAAT FTAT AET F
fo ST S HATAT H73A 2 1 wATS,
gmifs 19 &% Sus IdA1ed, aFiw
AT & FE a1 Fg W@ & & “aram
w7z frama”’ st wad wifed | %
&% T T FTHAT F 41 § aF AF
siasr @ wifgh | faeg g fag
SIS [T T ATE | GH ST AT
% faars a4y 8, S 9 q9g War
2, FAWT 3Y g, AT FIF A7 AT 2
W 9%, %A 98, FTHT §3, <FwaA
qg | g faamdt s g9 & 7 wa-
afer ¥FT AT I©: AL | I AT
Fi A FT FTH-FATF  ATA T F
a2, AfFT IR T ' ¥ qAF,
farer dier, @St & e AEA &,
qar =Arg AL ArAd AT W F
der g7 w4, 6 frdt weat |
ST 1 FET Srad )

UF qT 38 HQTAT & W6 &Y FrAv
A1fgd ST 7 &R ¥ Tl § ¢ Y
feri M 7dY & SAHT "qer W ¥
faq St «fr Fgw IITST BY ST ETSH
afem gwrAr & A9 faedt Sy g
S TR T ety R 2vs Sifa |
zw ferdt wral & oSl A4 =Ed
# QAT wTgaT § B w FToord i o
TEUH FOHASC GFE AT F grE
H FRT & YHIT A UF ATET Fi B
fF sffiefr AT3d &S ¥ qgIaH, arad
ITH & AT, a1 Fedva Foreqy Ay Agwar-
arz & TH< FEgy g Ay, stad
ATeq & ¥ ALY 9T T & 9T
I wE wrEy ' ¥ s 9g ar
a3 faeefr oUs & 9T § HqAl &I
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T 7 gH AT A1@A v fEedr v
AR, W FH A AT A4 I
feedi gt 7 sfasft 7Y <3, Trsvrst
§, foear &, fawfaarag &, 30 4,
F HIT A/, 9FA H, N AAAT FI
geTdd | gufad =87 fa spasi & awan
oy & afww zafad f& seeosias
JT 1 AwIT WAE g7 ATAT,
YA ATE HAT AT W FfE T8y
FAM | Al FT UST A7 Hi A0Gr
F waar Wifgd | AT gqT 929 A,
fagrz &, wseqiq o oY SFr 7o
g Ffe wa wE fasdi %7 4¢® 3@
%, faoefi & SO 13 21 sax 7€ faed
T wredt | fgeds FEY A7 HFdi & AT
feedi sredt & 3% sffiay waAN &7
wfgsTe 7E 2 |

# OF AT AT TG § 5 s
game A% ferdi aver feede A v wvar
(P wvar) s & forg &ate 7@ 2,
1 Earaardt ¥ F wara 7, 7% fqe i
T FEAT TR AGE &, i FIAT VT
w3 AT dyg |7 w31 frogaa feed
Wt W & S A FAR A8l fgeEr
;o Fmew AR F FET
ferdi wadr wifed 9% gt rrsive
F aEeqt F g q5F1 faedr & fgarm
A A wiwa & qgh Tei—-ag
g4 W, a8 TG A A g
wrfgd | s Smard & afga fF gn
feedy /Y WA | 9 a7 w7 Al
Ay & Hi Aoy Ay § 7 A
wrar ferdc wgt & 7 9 Tad AT
f I sradfi ar &¢ A 3T Iaq farag
#T o fa fgedi s swrar w8 &y,
feedi 1o wrar a8t vy A g oS
TG &7 FIA 2 a8 Gy | A 9
w9 fAaFT uF W9 g7 FI AT AT
gw feedi o 9e2g w19 § I4FT did
Fa frardd, 3% fgedi araf a¢ @z
A | AT HAST FT OgIAT | AR
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9 @7 F1% WM &7 A8 w9, fodr
98 ot 3, AR gATE FU AT
AR T@AT AR §

TF GATT F HIT IAT AT § | FET
st & fF @wer Swfat @ -
F=91 F7 wiacy gar g9 ? A7 e
g fF gfrae wafes wefas fiom
F fag sigsty =« @i &1 ag fawrfor
ager | Fr g o fF sael F gy
feey &7 ua 79 WA STy &
A 8T UF IEEAIT F [ araes
FT fear g 1 saS ® 9T &
afes suF wra (g 1 q19 g A7
fedi & Aty UF g WI(q Arar
FT J7 afqard #T fgar sma 0 eedr
fedy woat & dm wrarft wreHen
g w@ @y S =gy e
S gF A F fau Iuwi Iwq
2T S F S FFEA0T v STAv AL AFT |
q fa qafas witan siom & g
7 Y o fagrff §2 S sradv argwTar
F AGTAT TFH WA AT F1 Afard
&7 & smaqr arfed 1 fg & srrar
TF ST WT oy, Ay afeedr A
§F FT A | I T I GF FIq@ AT W
AT AT, T T A F 987 7 7 &
A W WA A | "R A F AT
a7 %7 g e fei Wil & v off
ATH ATA T ©H WIET FT gFAT
afiad &3 faar S | T 9%
At Fd & A ¥ 39 wiar FY oda
fireg APl & 31307 AW F wiEHfAT
farer 1 Tt Ay ST wAT | frad
T g it & sy g P e
T Sagen ¥ fgarg & Aot &
Fer ag F Gfwg, =fgn v el
STt &0 7T A & fod ey gavl
¥ afwq w7 dfww

g fzed amdl Fi ARATA AET |
qT fag o 36 g2 9@ &, Ay T@
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T | ARVl & fom gar Qe
Yar F%7 fF W F oFAT @A H 0T
W gg ¥sST Agi g | gHfaw e
AT & AW FA GIEA IV IGAT
BN 1 ST ey w fwadr wfE,
fwaar w9, feqar a7 &9 giar & 7
gae o Mfas ¥ A B A fF
#ash F1 e fre v @ #mifs
ZAT 939 T ¥, AFEI g1 AT 8,
qgH wrafux foerr, wreafas fower
qTAT 9T § TE FNd g AR fE
ITE FAT AASy AR AT %’l ag
Faq fedr wral & Adr @, wfgedy
gt § i & 1 wgTer W arfae &y,
A { oG &0 S e fgear
=T ag #gr faer | w@fae 9@ &
Tsamr fe i g g 8, wfed gatag
f Al Tt av sl aF B gl ¥ |
A I OGHE AT A TS E
¥ T F1q aF  AgEE HiFdl
AAA] T TN AR I AT FIY
@A ? I KGN AT FT A0 F g,
S F F AR sgrad €adi F man
FET AT & |

WA AMTAT ®( ATF FT fAory
oF Fitaarar g g afea sme
Y AW F UHAT @I F TG g Al
afgei ST A S FAT W
g9 TAr W, UYL F, T@TG | AAA
AT wAT R |

Aol eml w2t 6
eds - s e e D2
- e 8

E)

ot Tro qRo saT ¢ AR faee
F gy Siford  faeet w9 %0 8 1]

[ ] Hindi transliteration.
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st Qo Yo ATy : fReeti & A
FH o a1 Fg g | o feey asraar
adr & ag feeelt 7 &Y Gargd

S sl el gl sl
- 92

[ g0 THo AT : 1 T 1]

st Qo Yo arerlt - f2edi ¥ wig-
a7 AEY &, § U H FTATH[ AT
g, ®1¢ Afadr @rqqr &, F:ig T
arqar g .

@ s el ol s
- 2 U‘Jﬁ _9.5)‘

[ g7o THo wE : #1€ I AreT
g

stgodloreudY: . . . g99
oA AT 1S F gl AqATE, 7 gH
¥y i Biga w1 g v8 g1 1 ar faea
F1 oA fwa wmer ® o9 ¢ fEed
®¢ qqar Fr wwr 7 & F A
Fwe 7y § & faseti gfaga e
¢ X zafau gfrga & dger arfedy
agr @ gnf o

ST L s L
Oy O w m 2 § w8
- & 8

T g7 gwo AT : YFTT A
F g1 FT @ A FE ]
Surt BHUPESH GUPTA : Tripura is
also Hindi ?
st Qo dto ATTRGT : IHFT ATAT
ag & feedi &1 wa Ciowa AU
A =Ty | qoAe dqUs fgoef #ioqar
g7 fe=i g
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% AWAE qEer o dSET |

i Qo ato Frgat : fz & 4w
qorEl W F1E qaiT T Y, 9§ TG
FRAT &, W AT ALY . L.
L O

- e SRS

+ [ w0 TRo smET: sAS EY 1]

o Qo dto Aot . . . LE

AT F g qrgey | oqee fagor

& ATfET | Felg g # AT

st T A faedr vefafaeaa
F A AT FAA & TEAr |

F THE] QAT AT ATEAT, ST AR -
AT A R gl gFar § q HEany
ST SWg Wi ST A7 FETE ¢ FATL
dgwfam & @@ ) oAd FEw |
g9 ST Fy UFRAT ARI g | ST AT
qqSAT F GI T Fi THRAT B AT
FIAT AT § & ST F{ TFAT FT qqAT
g7 AT | TS Ry g OFHAT qF
g7 g S WTRAT HTOTT gl
T AEW KA 1 SIT FT AT
TqTE gX g ST T TZT FT A
ar ffe “fas de’ F @ 7 W
gl gefi ) anfi wx@ | arfaw a8
g, I § FAAT AGT AqTE FEHAC
T8T F A &1 fgedi & faars weFTm
ST AFATE | TF qTC T F A SIRHT
gaa e 5 g0 Hiadi a3 Jea
aw gR W @En & fag fe #
fa<rar &7 F77 @ T3 8 AT (ST S
TEY T | st A€ fredly ¥ AT S,
HAS HT AT N AT AT & ST,
HTST A H A | AT S qE
F gE F gEQ TG ¥ F YATAT 1T |
ferdy Al &7 QT FO FIAT Z 1 AqA
T & o wgrate o, AT W, gd
qra 3 f g7 qas 78 977 37 |

t[ 1 Hind: transhteration.
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dfer sl waR fead (we
N3W)  Heqe] WRIAH, AW( qEATAA (T
qEEG T ATAT AT T AT Y I
fovan f & <8 g A € Fr &
gew 17 fgi-wdt |/ dar guy
# I AT FEAT AGATE AT AR
ug FEAT AEAT g 6 A T aiwew
aar g fF feedr &9 /@ 7Ur s
gar AT gafey B faedi ¥ S we
fer & sS4 WG Gum A g€ 99 W
o feedi w7aT ) s woT & e
a1 w@dy, faRe a@ wadr )
F qeFTe OF € fF 298 g7 wieg wioreD
w1 FOIY § @FR fwar g s\
far fear & | fa=m & o) wedi
¥ ARE-IEF g F AT IF AT &
e wieg g | fafew s
F gifger A4 =@ TFTL & IXE AR
g | ferdi uF 9w ¥ mew qW A
AT § 1T Hed &7 Ig T@EI F1aT
2 i fawment # aww b i fawmen
FT ag @TE giaT & fF @ 1 a®
fafmd | =z wvavy FwER Fgq faan
AT AT @ g oA R @ a3y
F W8 ¥ yv6 AIgA FT SATATX AGT
g, e W § qmer & %
¥ = wigw T AT GG,
fgey sy F arfas vy F 98 ¥
IS F(q F G TGT fHAT TR ?
# wg &9 & 7= feAmn awa g—-
fow 26 s=a<r 1965 &1 o= g1 @
2 9% oF &9 989 q@r 25 SWad
F1 HIgg AT & Ffataty wia uwiag
gU, ST W wuAr qqe wrre
& wraT i sivreafa #, agr #7 faedy
#r dEaT F  wHA FM, A fF A
NTC@ad § Het A AW F 9@ A
WITSAT %1 9gTT 7 wreaw ug e
Wt W@ AT fg W F "remw ¥
¥ wfaamg &) | 2w digg AN, 9RE
arrE & gfamta g § gy aaste
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¥ a3 g frew gvWE v 26 Sy &1
7e 7y feafy dgr 21 v g §, &t
f g g1 =gy o7

A qEe ¥ A 97 A9 AL g fF
26 STAL; T ST g Ag Faeh s g
f& g S i % ) ¥ g9 §—
7g A1 FT 97 7 F gAMWW
g w7 faaw @ 715 08 fF grare W
Ft w9 aar g fomsr gw SEa 9@y
X @Y 4, I 26 IEAG 1965 F1 TT
v gu fw ag wg 9 f5 garr aw
St & wEFT A aET g AR AR A R
TWAWT U | 26 AT &1, TH TNA0T
F, 39 g § 78 faar s =@ifgo
a1t FIqT FT (% 1w, A 99w i
T 3 Hqqur Fr % fFar ot fFoae
"/ S A 39 T Ay A | 3EF e
®T ¥ T 19 F Ioorw g {F S
W[ F1 ag {01 § gayey 487 98,
ag SIS F1 WIOT a9 W@ AL 79 qF
TR ar fFagag o
FgT & 7w feedy ® shwenfam w@
a1 q 9 ad feafq g1 a9 ag @
T g aJifge | el gl W
EIEEC I TG B FOREAC T A B I
Wi ag g g T fadi wor @1 gae
Tt & sfy afk fAwewre g @ ag
TTIET g | WINTHAT FT TF TFET g |
WOT 3799 § 37 A6y | fa=me a9
g WD & arerw § ST gEra ghter
g % ga @3 g3y £ 1 gUT-ITE 9%,
gT guE qF 73T T 2 | WA
g1 72 a1 % 5= & fae & |[war
F1 FEY A AT ENGT, 9F FraT fFAH
T &FT A giar, s oawag 8@
3Iarer &1 fegw an, gF 7 fgaw ar,
AT gERI T AW aar @ a1 F 8w
el WTST 6T T FL T | F A GO
T F oA femar § fFowm A
TR AG T F UF Feusd FeA
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[dfea warsy s faandy]
AT F, AT ITHT AW AT HR
ag #< Tgrdi & Tl § 1 FT T4
ard & W fRmr w4, feed
¥ & %€, ag € 4 A 7= S
%, iy F AT Siay 4 A I
ave Fi & oF awr A, 3347 F FifasE
AULE | W KT IRE FH A F
Al & fF e g A § f sy
AT & AT 9HF ;T FL AE A
g7 arcart WASAT T ATTE WA
mdr & ? 927 & I8 AT AT AT IH
AN &1 Fgr YR IAT AT FAR
qrE g

ag Fre faag 3, A8 v {raw
T & FTW A A 9T R, A
g 3 fomm gaawEr da 4 AT
forerdy Zferor & & & aTd 92T g% 1 g
¥ 0T FTW AC | AAT FHT WA FT
T FTH | AT gA ag A g R g
forer faam & 1 @ § 1 g9 9O 9 TEY
%G FE & AT g0 T FT TF & |
wEdadr & AEAT F g, FEed-
Tre gavael & aad, faam faafE qar
F Ty {17 IF AW AR F 7AW
St gq o & 9% £ I9% oW g 9%
a%q § T8 AleAT §wT TE 7, JA1g
Ie] FAT G AYEAT 7 |

O AE A G FE R E
AT WIT T AT ITAT & FEAT T |
A s wraTe A Ffq §, AGF §, 9
AT § WIGTG 6 § SAT T oI J&
sawt A =% Ffa §, =81 arfge &
98 %4 fae gwdr & a7 faas 398
aTeAw § giqar & 3 5T A% IR ITAN
FTAT ATE 7, GAH HTS AT G4 T
glaT | (FwT FT AL )

§ 39 Fraargr F o faers § wt R
SAEY & WA § AT &1 FTAT FA

[RATYA SABHA]

Language Policy of Govt. 572

Fr g & wWr g o At #71 fERw
¥t FgT Wy F 98 Agr gmy Aney
IHFT ST AT W § | SN FOHE
ATIWFAT TEY &, oW oy feufy e
ATy o fefq m i g
IR FA FiQAT FT Eq Ay A
W | 98 FTAT §F JAEW v ST
g1 ST |

SHrr S. S. MARISWAMY (Madras) :
Before 1 commence my speech, let me
congratulate Mr. Bhupesh Gupta and Mr.
Govinda Reddy for their wonderful and
enlightened speech. Sir, I must at this
juncture express my deep sorrow and dis-
appointment on the failure of this Govern-
ment to understand the feelings of the
people of the South. Sir, let me tell you
at the outset that I am not an enemy of
this Government nor an enemy of Hindi.
I want that this Government should help the
people to understand each other whereas
this Government has taken a partisan view
which is really unhelpful. This led 1o
dangerous consequences. I am very sorry,
Sir, our Home Minister made a speech in
the Lok Sabha some two days ago. In his
speech he has not cleared the already con-
fused position. On the other hand he had
confused the already confused state.

Sari BHUPESH GUPTA : But that was
some police Sub-Inspector’s speech.

SHri S. S. MARISWAMY : 1 would
rather say it was a constable’s speech.

SHrRt BHUPESH GUPTA : 1 accept the
amendment,

SHRI S. S. MARISWAMY : It is unfor-
tunate that we are living in a multiple
society where 18 languages are spoken. Till
the Britishers came we had so many divisions
of this country. We had as many as 500
kingdoms in this sub-continent. It was the
Britishers who first created an artificial unity,
and later it was followed by our great
Bapuji, Mahatma Gandhi, who by his love
for one and all and by his sincere devotion
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to service and love for all brought about
this natural unity,

- . [
Sir, our nation even now is not strong :

enough. It is not as strong as any other
nation in the world. We are in an infant
stage and what we say is, that we should
do nothing that would go against the build-
ing up of this nation. But what this Govern-
menl is doing is exactly the opposite of what
it should not do.

There is a feeling in the Southern States
today that Hindi is being imposed upon
them. The feeling is very intense and deep-
rooted. You cannot easily erase this feeling
by a few broadcasts by some Ministers.
Fven Mr. Kamaraja, a great friend of
North and also a great friend of the Hindi
protagonists and the captain of the Congress
band wagon, had to admit this a few days
ago when he said that opposition to Hindi
in Tamilnad dates back to 1937. So it is
agreed on all fronts that there is opposition
to Hindi in Tamilnad. in the Southern States.
The recent happenings demonstrate how
Andhra, Kerala, and Mysore are also very
much agitated. The Hindi protagonisis and
the Government have not done anything so
far to change the minds of those who oppose
Hindi. On the other hand, the present
Government by its hasty actions in sending
out circulars in Hindi and issuing provo-
cating statements worsened the situation.
Our great Prime Minister, Shri Lal Bahadur,
on the 20th of this month made a speech
somewhere in Delhi in which he said that
now the time has come for us to conduct
all our conferences hereafter in Hindi. On
the 25th, when Madras was in turmoil, he
issued another statement exhorting that we
must work to accelerate the switch-over to
Hindi, when he knew full well that there
was trouble and chaos in the Madras State.
He knew also that the student population
was very much agitated, they were having
a big ordeal to convince the local Govern-
ment that their fears were genuine. So
such was the situation when this pronounce-
ment was made that Hindi would become
the official language. e

The D.M.K., which has been against
Hindi for the past two decades, declared
that they would not accept Hindi and
declared that the day when Hindi comes
would be observed as a mourning

. SABHA]
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There is nothing new or novel about that.
Our great Bengal leader, late Dr. B, C. Roy,
observed one of the Independence days as
a mourning day when the question of Beru-
bari came up. Even he is reported to have
told his Governor that she should not switch
on the lights at Raj Bhavan on that day.
I am told that the Governor took strong
objection to this and said that Dr. Roy
could not dictate to her. I am told, the late
Dr. Roy told her—I do not know how far
it is correct—that if she said so, she could
have the electric connection direct from
Delhi, So long as the Raj Bhawan was in
Calcutta, he must dictate, what he wants,
This is what Dr. B. C. Roy said, 1 am told.
Likewise the D.M.K. announced that they
would celebrate it as the mourning day. And
it so happened that the day coincided with
our Republic Day. If Hindi had come a
day earlier or later, things would have been
different. I must tell you Sir, that the
D.M K. had always associated itself with
the earlier celebrations of both Independence
Day and Republic Day since 1947. Mr.
Annadurai, who is an hon. Member of this
House, left his previous Party, that is, the
D. K. Party mostly on this ground. The
same D. K. Party has now become a
favourite of the Congress Party. Sir, for
this he received all-round appreciation in
Tamilnad. You have to understand him
properly. But unfortunately that under-
standing is very much lacking in this
Government. This Government is treating
them worse than the Chinese. They think
they are aliens. They think they are to be
pitted against and all that.

The other day I was hearing with my
own ears the Home Minister’s reply to the
debate in the Lok Sabha. This Government
was demanding of the D.M.K. Party leader
to give up his demand for separation. And
at long last when he gave up that demand,
these people are calling them as cowards
for having given up that demand. How
cheap is it to ‘term ‘the action of the
D.MXK. as coward ? Is it to be taken as a
serious statement by a responsible Minister ?

SHrRt BHUPESH GUPTA : Who is that
Minister ?

i

Sur1 S. S. MARISWAMY : Mr. Nanda,

day. | the Home Minister.
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SH)t BHUPESH GUPTA : He has been !
talking too much.

SHRI S. S. MARISWAMY : Sir, the
Madras Government wanted to use the
Republic Day as a cover to wipe out the
D.M.K. by brute force that they have as
Government. It is a blunder you committed
on your part. The police and the military
that you sent up there acted as if they were
possessed by the ghosts of Hitler, Mussolini
and Tojo. Even the students have not
escaped the wrath of your might. When
they went to meet the Chief Minister, they
were abused by him and insulted, to say
the least, in an indecent manner. Students
were dubbed as having sold their souls for
a packet of mutton biryani to stage the
demonstration. When students complained
that they were taught only in Hindi in the
N.C.C. camp, the Chief Minister retorted
that if they wore sarees instead of pants they
would get exemption from the N.C.C.

AN HoN. MEMBER : What about burning
of railway stations ?

Sumi S. S. MARISWAMY : Have some
patience. Do not provoke me. I ask the
House, through you, Sir, how this House
would have reacted to that insult if they
were in the shoes of the students. So the
students’ agitation gained momentum in
Tamilnad and spread to the other States.
Who is to blame for this ? If you ask me,
I would squarely place the blame on the
head of this Government and their agents,
that is, the Madras Government, and also
to a great extent on the broad shoulders of
Mr. Kamaraj.

They are the guilty people and not the
students of my State, who are the cream of
our future leadership.

This Government had thought that by
wiping out the D.M.K in Madras they
would wipe out all the opposition for their
maladministration. I know also there was
a conspiracy to do maximum bodily harm to
the D.M.K. leader, Mr. Annadurai. When
I referred this rumour to an important
quarter. . . . i
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MR. CHAIRMAN : You have to finish now.

SHRI S. S. MARISWAMY : Sir, I want a
few minutes more. When 1 referred this
matter to an important quarter in the
D.M.K,, they confirmed it. They said it was
a fact. Well, luckily that had not happened.
Otherwise the whole South would have
been in flames. Sir, even now persecution
is in full swing, 1 have received a number
of telegrams. As I had no time I am not
able to read them out. Even now people
are arrested under the D.L.R. and taken to
places 300 or 400 miles away from Madras
city. D.LR. is to be used against the
enemies of the State, and if anyone is
enemy number one, it is the Government
that had brought about all this disquiet,
unrest and upheaval, and suffering for our
people, and this Government that has
created all this should therefore be proceeded
against under the D.I.R.

MRr. CHAIRMAN : Please finish now

SHRI S. S. MARISWAMY : Yes, Sir, I am
finishing, and if I finish my speech abruptly
without placing any concrete ideas, then f
may be looked down as one making only
destructive criticism without any construc-
tive suggestions to offer. Now this is the
solution to solve the problem. If we want
to have India united, we must maintain the
status quo, that is, retain English as the
official language. Or, if you want to have
India divided, then have Hindi. I have no
complaints against those who advocate
Hindi in a peaceable manner. Mr. Vajpayee
was speaking as if we were all hankering
after petty jobs here and his speech gave
me the impression that it was a charity
that he was bestowing upon us. Not at all.

Mr. CHAIRMAN : Will you please con-
clude now ?

Surt S. S. MARISWAMY : So if you
want India united, Tet us have English.

Mr. CHAIRMAN : Please sit down. T am
sorry to be so rude, but since I have
announced already the time factor, Members
should also keep that in view.
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SHra S, S. MARISWAMY : I am coming
from that part, and should I not be given
enough time to speak, to tell you the actual
condition? We have been branded as
mischief-makers. Mr. Vajpayee was saying
that some D.M.K. leaders had been to South
Vietnam and seeing self-immolation there,
advocated the same in the State of Madras.
I should say it is a lie.

ProF. M. B. LAL (Uttar Pradesh) : Sir, I
speak with a heavy heart. I feel it, and afl
of us are suffering from the anguish caused
by all that happened in South Jndia. Our
sympathies go to those that suffered due
to disturbances in the State of Madras or
Andhra or any other State. It is very easy,
Sir, to prove that if the Government had
taken sufficient care to inform the people at
large what their actual policy was and if the
Government had tried to take into conside-
ration the feelings and sentiments of the
people at large. the situation might have
been saved, or at least might not have taken
the ugly shape that it did take. It is also
casy, Sir, to prove that if the Hindi enthu-
siasts had been a bit restrained in their
enthusiasm and if certain leaders and partiea
of South India had not tried to foment agita-
tion the way they did, the situation might
not have taken that ugly shape. All ths
same, Sir, I am not interested today in
explaining in detail what faults were ours
and theirs. I only feel that the situation
demands constructive statesmanship and
positive leadership. Those who stand for
English, 1 hope, would remember that
English is, by and large, a foreign language
and can be used as a medium of communi-
cation for our national purposes only as a
temporary expedient, as a concession to our
incapacity to transact business in an indi-
genous language of ours. On the other hand,
those who stand for Hindi must also
remember that their anti-English agitation is
resented by many Indians, that this agitation
has ccased to have an anti-imperialist impact
on a great many Indians and that it has
tended to generate even resistance agairst
Hlnd] AT i [ PR

My friend, Mr. Reddy, was candid enough
to say that the people of South India resent
this agitation regarding ‘“Hate English”
though they are not against Hindi, that they
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very fond of English. Constructive states-
manship therefore demands of us to stop,
cn the one hand, the anti-English agitation,
and on the other hand to stop the anti-
Hindi agitation. It also requires of
us to promote the cause of Hindi and other
Indian languages in a manner whereby cul-
tural and social fellowship is fostered and
promoted.

Sir, it hardly behoves our national dignity
to equate Hindi or any other Indian language
with any foreign language, be it English,
French or Russian. Nor does it befit our
statesmanship to so promote the cause of
Hindi as to cause anguish or dismay among
a large section of our countrymen, to
give them an impression of imposition and
to good them to cry in anguish “Hindi
imperialism”. This impression of imposition
has to be removed and Hindi enthusiasts
have a great responsibility in this matter.

My friend, Mr. Vajpayee, reminded us
that the cause of Hindi was promoted by
great Indians born in Gujarat, like Swami
Dayanand and Mahatma Gandhi, and I still
feel, Sir, that Hindi can become the com-
mon Indian language or our national
language only when the cause of Hindi will
be taken up by some great leader who is
not born in a Hindi area and I hope, Sir, that
the Hindi enthusiasts would see that those
belonging to non-Hindi States, who wish
to promote the cause of Hindi, have an
opportunity to promote the cause of Hindi
in a manner they think proper and best.

T feel that cultural fellowship should be
our watchword. We are a nation, not a
conglomeration of nations, But the nation
is composed of a number of linguistic units.
To forge national unity in India, therefore,
is not as easy a task as it would have been
if all Indians had been speaking the same
language. And yet, if there is a will to pro-
mote national unity, in the midst of linguistic
diversities, national unity can be promoted
and it should be promoted. We must all
remember that the language is for the nation
and the nation is not for the language and
the cause of the language has to be so
promoted that thereby national unity is
fostered and strengthened rather than weak-
ened. In order to promote cultural fellow-

are studying Hindi and that they are not : ship a few things are important, in my
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opinion. Firstly, both anti-Hindi and anti-
English propaganda must stop. Instead of
talking in terms of something negative, let
us talk in terms that are positive. The
children of linguistic minorities in each State
must have adequate facilities for education
in their mother-tongue. The nation is com-
mitted to that idea. But from various
States, be it Uttar Pradesh, Bihar or any
other State, there are complaints that the
children of the linguistic minorities are not
having adcquate facilities for education in
their own mother-tongue. Sir, we were wise
enough to formulate the three-language
formula, but unfortunately this three-
language formula is not being implemented
m many States. But it should be properly
jimplemented both in spirit and in the letter.
The Government of Uttar Pradesh must see
that students in Uttar Pradesh are imparted
education in one other modern Indian
language besides Hindi. The substitution of
Sanskrit for a modern Indian language just
to satisfy the three-language formula wili
not satisfy the people of the non-Hindi-
speaking States. In the same manner, I feel
Madras must be prepared to educate their
students in Hindi with greater care than
is being devoted to it. There is something
in what Mr. Vajpayee says that more students
are studying English than are studying Hindi.
That fact, T hope, will be duly taken note
of by the representatives of South India
present here in this House. Non-Hindi-
speaking Indians, T am sure, must have
facilities to transact business with the Centre
in English. It has even been said, “Let us
have all the fourteen Indian languages for
transacting business with the Centre.” This
is an administrative impossibility., Let us
not talk of things which cannot be imple-
mented. Therefore, if there are persons
who find it difficult to transact business in
Hindi, let them be allowed to transact busi-
ness in English at least for the time being.
(Time bell rings). 1 will finish in a minute.

Again, T feel that the Centre must be
prepared to promote the advancement of all
Indian languages in a coordinated manner.
Something is being done in that direction,
but more can be done by the Centre. I had
invited the attention of the Education Minis-
ter some time back, when I was talking on
the language question in this House, to this
matter. Again I wish to say that the people
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of the whole India must feel that the Union
Government is anxious to promote the
advancement of other Indian languages as
much as the cause of Hindi. And lastly,
Sir
(Time bell rings)
MR. CHAIRMAN : I am extremely sorry.

SHrl T. S. PATTABIRAMAN : Mr.
Chairman, Sir, Madras has been the most
unfortunate place in India in the last two
months because it witnessed two tragedies.
One was at Rameswaran where a tidal wave
struck and within a few minutes many
people lost their lives and crores of rupees
worth of property was lost. The other wave
was a human wave, a wave of enthusiasm,
of violence and fury which 1aved over the
whole of Tamilnad for four days and as a
result of it more than 60 persons died, six
inspectors of police were burnt alive and
five persons poured petrol on themselves and
burnt themselves at public places. It 15 a
matter of great tragedy and it is a matter
of great concern for all in Tamilnad and all
in South India, and indeed for the whole
of India that such ghastly things should
have taken place. I want you to remember
this aspect and consider this issue, this
language issue with sympathy, understanding
and tact.

I was rather taken aback by the speech
of my hon. friend, Shri Vajpayee. 1 have
great regard for him, but either he has
misunderstood the viewpoint or has delibe-
rately distorted the viewpoint. I don’t know.
1 should like to inform him that the ques-
tion is not one of English or Hindi, We
want English and Hindi to continue together.
We have stood by Gandhiji ever since 1919
when we accepted his leadership. We are
one nation and we accept Hindi as the lingua
franca of India and we stand solemnly and
solidly by that and I can assume my hon.
friend that we shall continue to do so.
Let not Tamilnad be misunderstood by the
propaganda of one or two individuals or one
or two political parties, who are anti-Hindi
and who are even anti-national unity. We
are with you and the whole of Madras—
barring a few—is solidly behind the Congress
and we want you to strengthen us and give
us courage.

I was amazed to hear Mr. Vajpayec say
that he could not stand the sight of English.



581

Discussion on Official

1 was reminded of the Vandals who came
to Rome and tried to destroy the culture
and civilization of Rome. But the Vandals
were destroyed and the culture remained.
Similarly the culture of India will remain,
irrespective of whether they tar the English
boards and posters here or the Hindi posters
in Madras. The Vandals will cease to exist
and the civilisation and culture will live for
ages and ages, and the people who are
lighting the fire will be consumed by that
fire.

I was amused to hear Mr. Vajpayee taking
objection to English because English 1is
foreign. Shri Govinda Reddy has pointed
out that there are many other things foreign.
Even Hindi is a foreign language because
it has been enriched by Urdu. Mr, Vajpayee
has no objection to travel by a French
Caravelle or to eat American wheat or
Bangkok rice or to use machinery from
Czechoslovakia or to plough with Russian
tractors or to have a Swiss wrist watch and a
transister from Japan. Then why object to
the English language ? As a matter of fact.
we must eliminate everything foreign, includ-
ing English. But till we can replace them
with something we have to keep them. 1T
do not think Mr. Vajpayee will go to the
extent of saying that we must not get
American arms or Czechoslovakian machi-
nery and that we shall have nothing but
Indian weapons and nothing else. In pure
logic it is reductio ad absurdum. 1 do agree
with people who say that violence must not
be encouraged and while supporting the
demand of Madras I am not saying that
violence should be tolerated. Violence must
be put down with all ruthlessness because
violence has no place in democracy. But
let us not confuse the issue and violence
should not be completely taken as an excuse
of denying the fundamental and legitimate
rights of the people.

If there are hunger riots demanding food,
if people are denied food, if people starve
and if people rise on that, will you, on that
score, refuse them food just because they
started violent action ? I do not think anv
reasonable statesman who has foresight,
thinking and who has got the general back-
ground will do this, will refuse food because
people started violent action. Go into the
basic question and solve it to the satisfaction
of all. We here say that English and Hindi
L4RS/65—7
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shall continue for ever. I would only like
to say that we have been more misunder-
stood and misrepresented. When there was
agitation and resentment, Ministers them-
selves intervened. I would like to say that
when people have first hand knowledge they
will be able to appreciate the thing better.
You have been good enough to send Parlia-
mentary delegations to Nagaland. You have
been good enough to send Members of
Parliament to other places where there had
been trouble. I would appeal here also to
you, Sir, that if you or the Government
would care to send a team of Members of
Parliament to go into the question, it would
be better. Let them go into the question,
assess the situation. I do not want our
words to be taken as gospel truth. Let other
people from the Hindi areas, better still,
those who think that we are using this as
a political weapon to bamboozle the Central
Government go there and see for themselves.
They will realise that we are speaking the
truth, the whole truth and nothing but the
truth, to use court language. Let them make
a study and I am sure that most of the
Members will come back with the feeling
that there is a genuine grievance amongst
the people of Tamilnad that they are being
treated as second class citizens. There can be
no greater protagonist of Hindi than Shri
Ram Manohar Lohia. He is considered as an
extremist. He visited Hyderabad and this
did him some good. He has said that the
compulsory study of Hindi must be stopped.
He has said that the younger generation of
Tamilnad, Kerala and Bengal are more
violently anti-Hindi than the older persons.
Hindi is a meaningless adjunct which must
be removed, he says. He would think of
devising a totally new policy. I am sure,
Sir, that Members like Shri Vajpayee, if
they go to Madras, Tripura, Calcutta, Trivan-
drum, etc., will return more enlightened than
the Buddha himself and preach for our-
selves. . \

I would like again to assure, Sir, that we
are solidly at one. There should be no
chance of misunderstanding on this issue,
which has been created perhaps because of
the activities of the D.M.K. or the Swatantra
Party. These parties have taken advantage
of the situation and have exploited it for
their own party aims. There is a genuine
feeling that it is a mass upsurge, mass feeling
unanimously shared by every houss and



583

Discussion on Official

[Shri 1. S. Pattabiraman.]

every home in Tamilnad and I am sure
the statesmanship of all the Members of
Parliament will not forget the realities of
the situation but will look at the real issue,
We would like to have trust. We have trust
and we will continue with that trust of our
leaders, the wisdom of Parliament and we
are sure that justice will be done to us
and that the difficulties will be removed at
an early date. Thank you, Sir.

MR. CHAIRMAN : Thank you. You
have finished in nine minutes. You said
in nine minutes what others take twelve
minutes to say.

SHRrI P. N. SAPRU (Uttar Pradesh) : Mr.
Chairman, I feel very sad, more sad that
1 can say, at this debate. I had imagined
that we were a united nation, that the
administrative unity which Britain had given
us had also enabled us to evolve political
unity. I feel disillusioned. I think that we
have in this country a good deal of linguis-
tic fanaticism and I will not conceal from
this House the fact that for this linguistic
fanaticism, party of the responsibility or a
great part of the responsibility resides with
the Hindi-speaking people of this country.
They have not cared to appreciate the feel-
inzs of the people of the South or the
proud people of Bengal and it is, therefore,
inevitable that there should be a feeling of
resentment at the imposition of a language
which has been accepted as the National
1.anguage by the Constitution. Mr. Chairmaun,
we live in a scientific and technological age.
We have to make rapid progress so that we
may be able to solve our problems of
poverty and underemployment, Is this the
time to waste on these linguistic differences ?
1 do not think so. T think the solution
was not a difficult one. I was re-reading
my speech on the debate that we had on
the Official Language Bill and the line that
1 took was that it was necessary in the
interests of this country to incorporate in a
statutory form-—and it is not beyond the
capacity of legal draftsmanship to so
incorporate—these assurances. Had that
been done, the South would have felt re-
assured, I do not know what a resolution
means. T am not satisfied with the worad
‘resolution’. A resolution of the House of
Commons, as we lawyers know—and the
same s the case with us—has no binding
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legal effect and I think, therefore, that the
South was entitled and is entitled to demand
some statutory assurance regarding the con-
tinuance of English as an additional language
till such time as they are able to come into
line with the people of the North. We have
to remember that we have got fourteen
national languages or regional languages in
this country and I must pay my tribute to
Shri Bhupesh Gupta for the speech that he
delivered on this question. I honestly felt
that I was, though sitting on these benches,
in large agreement with the point of view
which he presented before us.

Pror. M. B. LAL: You always accept
him, by and large.

SHRI A, B. VAJPAYEE : Not only on the
language but on other issues also you agree
with him.

SHr! P. N, SAPRU : ‘Other issues also’
might mean anything but there comes a
stage in one’s life when one

SHrr BHUPESH GUPTA : Don’t say that
because the Jan Sangh will come with a
brush and tar.

SHRI P. N. SAPRU : must
be true to oneself and 1 think it is a tesling
time for conscience. I think we have not
behaved in the right way. We have never
shown the South the courtesy of learning
any of their languages. We have never
shown the South the courtesy of understand-
ing the spirit of their culture.

And we wish to impose our own way of
life, our own language on them. That is
the feeling we have generated in the South;
that is the feeling we have generated in
Bengal and it will be an evil day for this
country when this feeling spreads. Mr.
Chairman, it is very easy to condemn people
who resort to violence. I condemn them
but I cannot withhold my admiration for
the young men who burnt themselves alive.
No one applauds suicide; there must have
been some cause, some reason, for them to
do so. Just go deeper into this matter;
just try to analyse the causes which Jed

Al v
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them to do a thing like that. You want to
introduce, for example, Hindi as a medium
of expression in the examinations simujta-
neously with English. I have been an
examiner for very nearly forty years and I
find that it is hard for an examiner to main-
tain equality of standards even when he is
examining in a definite langnage. How will
you be able to find a formula which will
enable examiners to discover the merit of
two candidates one of whom answers a
question in Hindi and the other answers it
in FEnglish? I am not a lover of the
English language.

AN HoN. MEMBER : You are.

SHRI P. N. SAPRU : T am; I do not deny
it but T am not one of those who takes
pride in this. I have some knowledge of the
English language. I know that English is
an international language today and we shall
be setting back the clock of progress if
we attached the study of English language
in our schools and our colleges. We were
helped in our struggle . (Inter-
ruptions). We have to be thankful to the
English people that, whatever may have
been their reasons, they introduced us lo
the English language and I should like to
hnow whether it is possible for our young
men to get a broad vision of their subjects
by reading only Hindi authors of first rate
importance.

(Time bell rings)

Sir, T will not abuse your patience and
1 will only wind up by saying that in this
matter my sympathies are entirely, a hundred
per cent, with the South and I agrce with
the view of Mr. Pattabhiraman fhat both
Hindi and English should be recognised for
the time-being.

e, s

R Ny

oft 113 et (37 ) Comer
WEZA, WOT FT THAT FT TH AFHT
§ 998 17 OF o9 0 & F77 I o
Zyr %Y afdfeafa zo @mx e o wE
22 21 0 AqA oS gAI A Og
Harer govar wmar g B ey &rr ar
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| Sl gRi o AR & enod we 5w
g &1 v 9 R ofegew &
faa st &1 #15 g 48T IIAT |
YET # g 98 g7 A v Gy
Bl 7 ATR(T WITE | 39 #Y Hi9 A
WTST § T9FTS 9 39 A9 97 gH
YTEfaars F39 A1 §B A § ATV AFFT
HFAE F AT FHEAT qgar & f§
ST & a7 faa o AN " F ey
g o war § §3 gu g, F799 Y a7w
¥ AT FY @ & g9 AW o wqor F
YIS FIAACE AT -2 ek gt
AT FT S AT TS 77 99 /1 A
G 9=ms F e aey afvfeafa dar 8
e T oaw = # AT e
ETET ST T & ) F R wr awnF A
g, # =g g 5 e fgepeey § A8
Y gL WA H AET FEFT 2,
ATe, A% fergea T &1 F1% 9w A
g, ar 9® FE AR AEr | ATAa
fErgraT &7 I e & AT §, 39
qH L AT ALY F AT H AT E
fr foergmm & afaer S99 G &1
ATAT AT SATET § ATFRT S AR
arEt F | IR A AT K GEAT &
HTYTE 9T g FT @4 2 a1 o &
Fg1 agm v fegem § fRedt @
ST ATAT § ST qT7 AR A7 FeqT
SUSAT ST AT § SATET T | AfEA
grsr ofvfeafy wdfic 3 o zaer
ar foraErt § geE T arEl F 3
T@AT ARAT § fF 3% grer 31 e
T WAT AT, BT IO FEAAT
FIE F7 Fgar £ | T9 § IANAT AT
T TF FAW AT E T AR w0
g d T F OAEE AT TFA
a7 @ § AR F wifam amw #v
FIT AT § AT THY AT KT AT G |
T Fg IV ST FT A7 TZT FATATT
g\ 7 S AT S Fosay ey Jifa
IEH TE & e afvom ag ga
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[gﬁ?éﬁvgalrﬁm%ﬂa%l
F T Aot @1 7 F fow dac g
gferor § St Ao § 7 o gl &
waTeT fa QY & smfeag a9 1942 &
AT & St fF gaer SwET 91 A
9 g g7 ® AT (gear &1 SOy AT
T & far fame 4 | I WET A S
afegor W fg=di S q9T &7 F
a8 TV & gro AAT FIAT 97 0 qgT
% ofg fadea &1 g fady & 7
Sl AT g fady g, S aeg
TAE I & AMAM 39 LR 7 799
FIHFTS § 27 6 & 1 oY Sy Aot
F a7 & fag § 1 #4798 §
f& s ardr Aifa F woes fig-
A | AqHT TSTNINT &7 Ty &
¥ gwm ey feafe =7 w2 & g @
f gag oo & 59 a@R F @ 3w
F AlSETT 1 9a1 fRar & ¥ oo Ty
wEifawd #% @ ¢ | @R & T
=TT i TR 9 qHET F7 g fArerr
T A R W TER A TF Q)
T & WF A9 d 93, I I5F
Fawly wiw & ARTET AT T HAIH
A FT wF Afg qg X AR
IHT W F TN ST I & qHEA
HHC ITT | AT &1 Y § A § S
FUET FET & | NI & gEer 9%
FCEHTE FT H1E AT 7E & o< Sy FHEr
& A & TV TS AINT A Frore
&, s g AfF A § T aw
¥ FH G FAT | T 9 H aF
FU & 4 fifq 790 57 2w F, R
g A B A e s Aifg
FY HTAIAT FA FT | F OHT GET
AT ATEAT ST AT AT TF A Y
FHEAT F S FEAT A8 § a1
WY 3w & dar €, fafew oifedt & Aqr
& WaE do% O W T AT 9
o T ¥ fE 1 dfeT o e
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qT% gt ST Fifed i stist s 2|
W F AT ATAT TG & | GEA ST
F GH FU IqF q1E AT A AT
ﬁWWﬁW@‘ﬁlﬁﬁOQWo
Fo & AT ¥ 7g Fg Argan g f
s fro THo Fo wwgAT & few™
¥ gg MOTFTAEATgA G AT F IAHT
fawame feommr sam g fF sl &Y
gETFT & AR oY WrwT Ay Afq aw
FGI IGHT AWA & 97 g0 99 AT
g AR § arar g S feRy T
¥ oAy e § 9 W A &
qaT &R | Srfee o fRT FX OF QY
gfefeafa dar waT famd st 1 F1ow
T Y e & g w0 A, & wgwW ag
MR FT A g1 fegET A Swar
F g gHTA T & dfaq @
F M & wifvw t W ) F s
g fF R St #1 Fow @ A A
FEEN ITH AT N OF e ag § %
¥ 9T & fF Y W AN S s
72 fA@ § 9% g F A v &6
RIS &1 | F qET AW Tt & qrae
ST, 3 TEr AT % o ST F g §
FTH FTS FIA F1 AR AT, Iq& g9
# wigr oy ok fed ag wmed §
fe 15 T sror F w0 fEAT S S
fad oF g1 9 M ;oS 7
g | e § s g B o aw S
Aifer = & § 78 wg ¥ & Ty 7
@ & 919 f gt 3w & el 77 T
a1 | I qHE S AT T I F A
AT 4 FET N ATHET AT AT G
2| W §wg Y FB qZ T 9T ART AW
FT AEA FA@ G AR AT T FET
Ffq g FATET AT § afE S
£ e § ATy aneR W) ateT #
FgT ateaT g % o o Afa w1 99w
1 0 AT A YO T AT A
wrf ofcfeafs amé & www sty
SAJT 9 AT ArRAT § a1 T sy
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s Sifa B 38 39 A fagie gex
@ F qTFR § 78 FHAT ATEAT §
fr =y w9t & SiUS @Ted T T
SEW I T @ | ag FEg fF oo
fe=t arat s & — TrstedT &, T
%, IO RW § AT AW AW §, WK
g 9T FET GHRR M FTAE
FT F0 fget & aomg ST § ==Arar
ATET § % TE UF T TEL AT § AR
IEHT T T FT 1T T8I FET ATMEH |
SR fge) =T AT &R ® qTT AT
TS AT AN A AGY FAT AR &
SUBCSE SSRGS ORI IR E
ST AfEH | FET G F AV FFie
ol A § q AIE F AT 9F AR
IUST § FT TG & AfwT I7 F wHT
A oY SIYAT FTHFTS IHT AT HT AT
##) a8 3w & 5 o sfgedy s
I F A e ® GqTT U HTHETS
FAST § FT IHG & AfFT A7 T4
H d SqAT FTHHTST IHT ST W7 &
& FX | I8 19 T2 ST nfeg R &
ST ST FTHETS (AT ATAT F HT
3T F T TG AT AT T T qgT AT
T BT qg gF g Afed {F ag off
FIHETST | feeqT & o4& | 987 7 S=ar
FY AT AT AT fF wE F
@ 8, TR § A e g, e A
q YT & FTHRIST I @I &, T 99
ST Tt & AT FT ATAH AT A0 |
T TR FT FTH FZT AT ST WINT
§ AET AT A1 qET FY AqAT AT TG
Jaz gy % agr 9% 59 @ T Fm-
FIT AA T & | AfHA g8 Fg % agl
qT oY SfiSll F T qeen faews
e Il ’

T F 3T G § HI5 ATfq SI9T
ar wfgn 5 s oafesy i =
g WX F A A1 ¥ F ATd ST A
AT FL THA & AHA ATAT ST FTH-
FTST &, ST FT T FTHHS &, 8 AT
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AT A E & | S fedr o & F e
T FAFTS 91§ a8 317 &1 a1
T & FT g1 a2 et smwr 7 &
gt =1fgd | R TW a¥g & w1
ST A1 39 AT @ J1% 997 T AT
fr sfey wmdy s faedt sy st
# fFg @ § & 9997 £ 1 R 9
g ¥ o a= g o=l amar
FH FE 0 AT T FT A Al
Ffem & AR ST @ IO 1 WA &
o Fame & sEw e Ayt ax WY Rl
& | FHHTS TAAT € &1 ST 7
T Y A% F T qOET FEETS Ry
T # &1 A FT & |

zafaa w0 fAasa § fF a1
TES A9 A9 § Yg AT J FL AA0
Ted fF Samr Afq @ geir ) s
9 ug W g B odW & oaw
T WX dfaym A q@Edw
grm ar qEr afdfeafa ag dar #&F0
ST FT gw e R A 3@ AW g |
T AdT g g fF s dwm F
7 a@ # ofcfufd dr & smEn
T forasr fFedeTd JRw 9% g T |
qfad § AR FATAT QAT ATRAT
g frem g # ofcfeufy qwd
7 ArEd W W §F A #
qq dFT TF QAT Af7 7777 S &5
sfag & o f5e sa+T fox o590 &
AT 14
*Y WAL TQE THA :{Wﬁ ST,
g0 AqYA I F MEAAT FAIT F AT
A wgw™ Afqer & Sz ¥ @3 g &
FATL AW FT ATITET & 77 31T Ao+
FAX AR AqT 7 STATgAT Ag€ ST
F frya & 1=, AR T F GTAG TH
M §FE 3H GHT ATAT FAT § | EAIL
wEE TR R A FO Y gam § 39S
frd i g dF T & 3t
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[xf mgrET swTE |

Z39 | g AlE 2% § 31X 37 a9 7
gea &1 {9 avg ¥ yae T, {67 weal
¥ g, g "1 fau a7 #fe7 &1

7 g #TAT g fr g i aRE
q 26 FAL F @ AW AR AT
§& Wt T 39| 18 QY 719 T8 AT
fomd g 3w & fadfy ®9 7 Rl
PEDRE AR AR L O AN 5
fra =Y SOw T | g wAT S F Aqre-
FTEE FT Jea@ fFar 41 AT a8 4=
T & g WGl S § o9 ATSERE F
fedt 7 s am g & faanfen
T FAET FY FAT ATHEES fear ar ?
H IAFT AT T ga9 &t AT B fou
ITE ATEFRE & FO AT ATTH ATHA
TE TAT ATEATE | IR A ATTHRE
A Tg FE AT

‘s qF ey #1 3w & AF AW gl
qE AUAT AL A qF T I§ TAAHTS
% fom &g wtar & ¥ § v § qgfamd
T FuT A9 wEr 26 sEdr & faet
T FY AT &7 TR, KfET T
F1E 7 frafiy dar 787 &) s | ey
fa #7 T JEy &, 3w fawd
TET 2T, FTlE 9T F 9gS @ g ssl
¥ GEATYT & €T B FANT §F F1 FaedT
FLA G| W WE I F GAT AT
qar g f o=t 1 TS ® 3w A
gqt T STor S99 e
FIHETS § FSAA 7 AT A 7 Tz
qAA-ATET F1 THY FE feFwd & g
ferT =7 FAT AT FE T 37w AqTHY
AT ¥ feedl &1 AT M qvaT
grierprfa F1 ey st F7 9 @
@ ST | et Y A % e
fet @ v a3 A
eqW @I 5 & d9nn | 9w
F qIHA H F AT AT AR A D
Y TH T IIET 93 ) FET G
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& Wt & fog ag strawas A€y §e fe
ag A g1 fgr #1 am gy, fgey S
1 FEAT ITH ATHT K A B A%
#1 Sra

ATIER, § q8T qRAAT % 59 Avwan-
A9 &9 & AR A6 THT ATq TE AT
foas fag o= #7 99 WAy, #
g 919 Aar g F g 99 7 sue
afqar 1 T & a7 a9 & & &7
TTEd ACRTE & FIT 39 30 & qfqam
IR MER AFEAT BT AATT @1 ToeH-
T &) gfagm & St Fo o fafes
ferar a7 § SEAY afs R geTe W
HIFTL I9AT F g9 a8 IV &Y qeal
& | afga™ #Y AT w7 9T FE 4,
gfaam & fAgor &1 Fmifag @ 4
HI HEFR A FIE F79 IoMEAT &
Al SAFT TAAT ALY § | TAGT AT 2,
T A AEATE | TR AT S 99 F
2 fo=i wsrg g Fr owraaTsn &
A 1F T GHAT | ATAER AT AT
2 fr g 9 3w 07 aaAifas e
g St 79T §Wg I¥ F9a9T I@HT QG
aa fFar @ £ fomd &w & grfq
TFEAr § | AER, § owwaAar g fF
HET § S O AT AT I ® FA0Al
FT AT T@FT BRaT T € SR A gAY
IAT FHfAE A5 § IWA o
THo %o FTAT F T4 AAIAH «ATH
3@ % 7 agy 17 37 ag #% feafq
daT #Y T IH A% FT Il FT AT
a7 |y SHar Sedr wew I3 A
ART 39 F19 & fau faarfaar 1 graq
AT AT TW JTE F TEFS G X
T @AWY 7 937 #7 | ST 3T 99 amar
F1 92T 97 IqF aT99 TET AT AL
mmas“ram%ﬁﬁﬁ&arﬂﬁ@ﬁ/t/

ArFgaY, g qeEfyar |, faee
ZH S fean, foregi stemgeaT fa,
o smardr ), fegla gwk gaar
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T wifed frar oitv afeaes # fam |
fram 1 SEM ST &Y s ey |
FE & WA & qMY T@ W &1 WTET |
HHEATSAT T A=W Avg ¥ que foay ov J
FE T LT 4 14 A 9 A FE |
ATETAT FT 39 B, & vt v owt
rﬂé‘ﬂ%aﬁ{mwwﬁﬁmmw J
T E | T IR ATTE ¥ A
uF @eT 3 faar o7 o IuET 14 |
et FEFE F@mr o1, faw fem
e o, mmerr:«nmtrgwm !
FT JATE, § I9@ F19 4 | qR 3 &
aEt FeT ER AR IR @wT |
g foum a1 79 I A FEW F T |
ATYTETE W TATHRT JAT AfGAATCT |
FTHG 7 AT f57a) 1 ENFTCHFTIRA |
T FT WIET T@ET FT AT 45 T2
FT fear av 1 3FFT a8 wogwm ff %
yAF §F F, FAF I B FA a0
F1 AT 7 R AT A1 W & WA
&1 FTHETS TF &7 Wy A g |
am Sem fegrard wmwr faar any
fegeamt 1 Foqar Tegfadr 1 Faer
Fg Aar & o1 wrwAr gErd feer Ao
fegemt @1 forgeamr ag gy ford
¥l JTRfa® AT &7 3 TH I
gR {919 9T /ET /WE H W, ARAT,
FEAY ST FOT T FT I 94T g |
ag TTET AT ST F ZAIL HTE T@r &7 |

|
AIEY, §A 39 AT AT @I AT 8 |
HTH A aF F TF 919 F A9
AT 3gWET g fF 3o freer 15 a9l |
4w & wifew fagme & oo aga A
afrifag FEFT g9, gaadia s
aqT8 | wiaT & foafas €, =y
THE & faefae |7, T ArEATe (
#] TF & $ faafad § #15 o qrsmr |
TG EATS | WFAH A g9 A AW

|

qardfa AT W TR 6 AfER |
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T FE A1 AT g qg o afx
A TH A1 FATE E1AT, AT wTaTe
F qaaTT fe=dt ® aa arg fawrg 1
FTAFH JAAT 1T a1 g 78 qfefeafy
9 =T ALY BT | 9AT, g
T dR I A = F gan § ow
AT T T« mEtH oA F IR
W AT A gAr vz 7 A SEfe e
sRo # fagey fwer &0 whaard fear
™ AfRT FET a< fger far E
S F@ ax e g fagar war
g aF fm s ferdy A faraar &
A Faq sfrara Fdr Grar, awfas
fFar s sa=t e 7 3T v
Y qTavIF AE gRAT AT | gW FHFAT
9t %¢ for gu fedy 1 =1gq & ¥ 3z
T, for s, 99, afEe gw s
IaF fagr 9% 4 40, at 97 79
THT ITHT 519 Z9 IHA FH FET GE
FUT | ATIET, Tg T97 AT I AT4T
SR ST ST 4T, ;AT AN & F
fewy #1 fdy wrafos wror & fadw
2 arga & fem=y sitr eraefy A ot
FEEAT FEY ¥ | AREAT AT A
AT HIT JAST 7 FOAT ATAT FT & |
fegeam & sast A qqdr F7 IO
afad ag fear w5 fggeny @
A fasm & @ g, qadr  war
#FFE wgw 3vw g, faawr fes-
@ifEr s g fggEam w,
fost SweI AT gATAT 49T, ¥ oW
e RS o, St A ¥ OSAT
TEIAT FT qF | A1 AT JANT G0
AT 7 717 AT KA T @, q¥ AT
g fF fegeam & fead O sl
aa & 1 AR foa A qE s 93a ¥ g
zafas 7@ 997 a1 5§ fageam 41
mifeade &7 d3€7 21 ST | SEE
ag quaT 41 £ ag frard Fr a7 s
g FTh F© L FAAT | FHT TE&
¥ aEr § oF9q ara el fgeeed
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[#ft wgrEiT s qa)
HOA Fo91 F @S WA 9@ @
2 fr g9 ag fawarg 78 & 5 sy
F yerar |y w18 oqy A g ey
FETa Al § 9 o1 awd g
WFET, ST JW F1 04T qaeqr 15
¥ IR fAeE # T off & & s
SO WO & SeATAF WV SIS WINT
& gra fad s €)1 gew fafser &=
¥ W & fod, fafsw o #3&F i)
AT O T F FAA fgy A1 9g &
A § AHTIH & qFT & | A I I
FTE TS T T AGT &, U o Eo Yo,
Fo To Hro AT Fo dlo Vo Hlo H
IYFT NAT AET &1 GHAT HIT a8 HEATIH
T &1 9Far | qgT 9T FUIE TS
e g o o &1 oreeAT oY s
Y ¥R X 09 g 9| g1 e
TATHT F Gy oY 218 T TH AT € |
a9 &Y Jqr T {6 5 a9 T BT iRy
Axfa & fag @ s & oare|
I @, a9 qF oAl J9T STArei
& G VAR FaAam ? § quadr
g f5 ot foafe feelt wmar Wy sy
7§ 31 feufg o sy § sy @ v
s grefws s 2 ) zafqs 8a
az qATE g fF wdsh 1w § W
ATEHR AFET G HF7 T KA D 97
T g faar s o afas sn sy
S #, IO WTAT WIS qrq 7, a9
WIST 9T ST 7 AT T4, TFR A
T 14 W afaum § & g g,
ITH & B OUF ¥ &g § qORTN
AwAEr A7, N1 § F F FIC 5,
A FT AT TETFY TTRIF AT EY |
FINRM & AT o7, Foraqr F7 qveqw
4T QAT g7 B TrefawE ST g1 )

af @7 ¢ 5 faa 93w 9 WA
T 1h fagjaad fear, afaa fear, 99
A ST WIS SRW T, afaer ey
AT YW A, IR AH GF AT T
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| aemam

| Suri A K A ABDUL SAMAD
(Madras) Mr Chairman, 1t 1s deplorable
that the unhappy incidents 1n Tamilnad are
belittled and attributed 1in a hight and ghib
manner to the misunderstanding of the posi-
tton of the mother tongue vis-g-vis Hindi
and to misrepresentation by certain quarters
Not many things can be far from truth than
this misleading of the happemngs 1n the
South

To say that the college students who
will, 1n one or two years time, be con-
sidered to be mature enough to enter hfe,
their teachers who are considered fit enough
to impart proper knowledge to the young
students, the lawyers whose profession 1s to
study the interplay of human nature and
the affairs of men and the country, and
many others, have not understood the mtri-
cacies of the language question 1s indeed a
| tall order It is not one or two of the
i categories of the citizens mentioned, or it
| is not n one or (wo places, that raised the
| protest Masses of them rose up Seeing
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that all these years the position of the
mother tongue and the attachment of the
people to it is not rightly understood Ly
the authorities, and wanted to impress upoen
them their feelings in the matter, in a
peaceful manner. Anyway. this was the
idea and the object of the people who took
up the agitation over the language question.
It was a spontaneous upsurge on their pait
that impelled them towards this movement.
Instead of meeting it in a considerate,
sympathetic and tactful manner, the autho-
1ity at the outset showed a hard and un-
relenting countenance to it.

After all the young ones, who are our
future hope, and the professors and lawyers
are entitled to be listened to in a decent
manner by the authorities. But this con-
sideration was not given when the studenis
came in a body to represent their feelings to
the leaders in authority. All these things,
I am saying, Sir, because it is unfairlv
being sought to place the blame upon the
students. .

' [ t

1. coming from Madras, feel that I am
in duty bound to place before the House
what I know of the real nature of the
situation. When more than 20,000 college
students marched in a peaceful procession
and came straight to the seat of the Govern-
ment and wanted to iepresent their grie-
vances to the Chief Minister, they were
refused this simple privilege in a curt and
provoking manner. When our voung men
wanted to see their own Leader, this was
the unkind reception given to them. When
they did not want to go to their classes until
the authorities listened to them properly,
they were told that their institutions would
be closed and thereby he would save five
crores of rupees spent on them. Is this
the sort of language that is to be addressed
to our young men ?

Then again 1t was said of the students
that they were acting in a senseless manner
at the instance of certain political Party.
The students know. though others may not
know, that it is their own heart and mind
that guided them in this matter and they
did not need any goading or pressure from
anybody else in this matter. The Chief
Minister of Madras ought to have easily been
able to understand that the students who
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are the sons of the parents belonging to
various parties, the lawyers of several politi-
cal denominations and other classes of intelli-
gentsia, who were all in sympathy with
the object of the students, cannot be said to
have been instigated by any political party
or one set of politicians. But he was
carrying on an insistent and provocative
propaganda on these lines for a long time
and aggravated the situation to a very dis-
tressing extent. Only when he was con-
fronted by the unwavering preparedness of
the students to suffer for their cause and
by the genuine sincerity of them, he agreed
in a measure to help their cause by pro-
mising to fight for statutory provision of
bilingualism.

' LAY 11 . '

The fact that the students were not acting
at the instigation of any political Party but
on account of the spontaneous upsurge of
their emotions has been, in a way, bornc
by the words of hon. Shri C. Subramaniam
when he returned to Delhi from his recent
visit to Madras. He said that “while it was
true to some extent that certain unsocial
clements took advantage of the disturbances
to suit their own ends, there was no gain-
saying the fact that there was spontaneous
outburst against the Hindi policy of the
Government of India. There was an emo-
tional upsurge.” This is what he said. It
is also repoited that tll such time as he
visited the South, during the disturbances,
he himself could not get a correct idea of
the depth of feeling of the masses over this
issue.

[~ i

PR Yoo

The following words of the hon. Shri
Sanjiva Reddy further corroborates the
tituth  He has said ; < ‘.

“The DMK might have given a political
colour to the agitation but the students
who were not attached to any political
party were agitated in regard to the intro-
duction of Hindi. There was no DMK
in Vishakhhapatnam but the students had
demonstrated.”

1 may add that since Shri Sanjiva Reddy
had spoken at Hyderabad. the students of
Nellore, Kurnool, Hindupur and other
places of Andlira also have come into the
picture.
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[Shri A K A Abdul Samad]

As I said, Sir, the students were carrying
on therr movement mn a peaceful though
carnest manner and the Chief Mmister of
Madras 1nstead of meeting them with con-
sideration and sympathy, confronted them
with arrogant and coarse words and action
Again the police, though they were claiming
that they weie not indulging in firing at the
beginning, resorted to  gross excesses  In
various ways For example, they entered the
students’ hostels the premises of the colleges,
broke open the doors of 10oms wherein the
studenis had taken refuge and manhandled
thetn., beat the professors, broke the
window of a closed room and burst tear-
gas shells mto 1t and so on If they had
wanted, the police could have simply airested
the students when they found them  But
ong could not understand the justification for
mdulging 1 such cruel excesses on the
students and others who were under their
power. Over and above this, 1t 1s amazing
that the Chief Minister, i reference to such
uxcesses, declared that it was at his mstance
that the police acted

It need not be said that such ecxcesses
consequently increased in number and in
volume. The reluctance of the Govern-
ment to accede to their repeated demand for
a judicial enquiry mto these police excesses
and firings 15 very signtficant If thewr hands
are clean and if they feel that their actions
are above board. one cannot understand
why the authonties should fight shy of a
judicial enquiry

Leaders of public opmion including, of
course, the DMK leaders, appealed for the
stoppage of the agitation and for peace, and
for a judicial enquny on the part of the
Government But there was no response
fiom the Government to such appeals This
attitude of the Government and the continu
ed excess of the police evidently help the
movement to go on But when the leaders
cuntinued their appeal for peace and when
the two Ministers from the Centre resigned
and the Chief Minister came out at last for
the statutory provision of bilimguism n the
country, the students saw that their elders
and leaders were earnest and they respond-
cd at once and cried halt to their agitation

I have to say in all fairness that the
resignations of the two Central Ministers
had a good, sobering and helpful effect on
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the aggravated situation of Madras Though
we do not know—as we ought to know—
what reasons they gave for their resigna-
tions and for what reason they had with-
diawn their resignations, we cannot deny
the substantial and salutary contribution
the 1essgnations made towards the soothen-
ing of the situation

Though the agitation has ceased and the
people are asking for a judicial enquiry nto
the happenings, the police have not stopped
thewr activities m this connection A consi-
derable number of arrests are being made
stifl, widely, in various parts of the State
Five of the DMK ML As have been
arrested

I may mention one more poignant feature
of the recent events in  Madras. That is,
about 2,000 children, aged between 10 and
12, were chased, captured and locked up
in jails Many of them have no homes to go
to, and their fault was, loitering in the
pavements as usual They were all rounded
up and treated roughly This 1s a feature,

Sir, that would indeed touch the human
hearts of the entire public
All these deplorable things happened

1n connection with the language question
I'he people hnew that their mother-tongue
cannot be destroyed, but they were afraid
that the adoption of one of the national
languages of the country as the official lan-
guage of the Centre would place the people
of other languages and therr languages
themselves, 1n a subordinate and dis-
advantageous position From the time when
Hindi was formally adopted by the Con-
stitution of India as the official language,
there has been a murmur about the reac-
tion that 1t would produce in the country
As time went on 1t became pronounced and
it has taken the present shape because of
what happened in official circles round-
about 26th January, 1965 What the people
feared was being accentuated by circulars
and communications issued by the various
departments of the Central Government

Now coming to the actual language issue
itself, the question is one of official language
and not one of national language for the
whole country

According to the Constitution, article
343 speaks of official language and not of
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national language, of the country. All the
14 languages enumerated in the FEighth
Schedule of the Constitution are the
national languages of the country. But now
the question is, as T said, one of official
language of the Centre. In a country of
several languages, if one language—for
example, Hindi—is made the official
language at the
advantage to the people speaking that
language. Howevermuch the people speak-
ing the other languages may try, tney
cannot get the same proficiency as the people
speaking that language. Quota and modera-
tion schemes may be adopted. But the
pioficiency will surely and naturally show
itself in the efficiency of carrying on their
business in the offices. Though there may
be a quota n recruitment, the promotion
will be affected by the difference in the
efficiency of the languages. In course of
time, the people speaking the official langu-
age will, by natural consequence, dominate
and eventually form a ruling class in the
country. This will in turn create a feeling
of second-class citizenship among the people

speaking the other national languages. To ‘
say the least. it will be very harmful to |

the unity and the integrity of the country.
This will be the result in a multi-lingual
country like ours where there are more
than one well-developed languages spoken
amongst the people of the country and
where one of such mother-tongues is pre-
ferred over the other languages, making
one of those languages the official langu-
age of the country. s
reoA
MR. CHAIRMAN : Mr,
afraid your time is up.

- . . T o . 3

tes [

Samad, 1 am

Yes, Mr. Kureel.

SHrr P. L. KUREEL Urf TALIB (Uttar
Pradesh) : Sir,

'

MR. CHAIRMAN : Mr. Kureel, I would
give an opportunity later, you will have
vour chance. The Prime Minister was
detained in the other House. He was to
have made a statement here earlier. He has
now come. I would ask the Prime Minister
to make the statement on Orissa.

[22 FEB.
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STATEMENT RE. ALLEGATIONS

AGAINST SOME CHIEF MINISTERS

AND OTHER MINISTERS OF STATE
GOVERNMENTS

Tue PRIME MINISTER (SHrRI LaL
BAHADUR) : Mr, Chairman, as the House
is aware, a Memorial, dated the 28th July,
1964. containing allegations against Shri

" Biju Patnaik, Shri Biren Mitra and some

Ministers of the Orissa Government was
submitted tc the President on the 13th
August, 1964, The Memorial was signed
by Shri Rajindra Narain Singh Deo, Leader
of the Opposition in the Orissa Vidhan
Sabha, and 62 others of that State. Supple-
mentary memoranda were submitted to the
President on the 21st September, 1964 and
on the 12th Qctober, 1964.

[ requested a Committee consisting of
some of my Cabinet colleagues to examine
the mattter,

[

The Home Minister sent the Memorial
dated the 28th July along with a statement
of the supplementary allegations to Shri
Biju Patnaik and Shri Biren Mitra for their
comments. Shri Biren Mitra was further
informed that where an allegation was
against any of his colleagues in the State
Cabinet, he might also wish to have their
comments before making his own observa-
tions.

The Committee carefully examined the
comments received from Shri Biju Patnaik,
Shri Biren Mitra and the Ministers con-
cerned. The Committee came to the con-
clusion that their examination of the
material available did not reveal that Shri
Patnaik or Shri Mitra had personally deriv-
ed any pecuniary benefit from the various
transactions in which they were concerned.
The Commitiee, however, found that in
several transactions, improprieties were
definitely involved for which responsibility
had to be borne by Shri Patnaik and Shri
Mitra. The Committee felt that the nor-
mal standards of public conduct had not
been maintained. The findings of the
Committee which were accepted by the
Central Cabinet were communicated to
Shri Patnaik and Shri Mitra, Shri Mitra
has since submitted his resignation from



